(i)

(iii)

(iv)

DIRECTORATE GENERAL OF FOREIGN TRADE
(DES-1I SECTION)

RATIFIED MINUTES OF THE NORMS COMMITTEE-II MEETING NO.20/81

HELD ON 12.01.2016

Please Note

For information of exporters, Norms Committee-Il handles all cases pertaining to
fixation/ratification of norms for Export Products falling under ITC(HS) Chapter 72 to
76, 78 to 80, 85. Communications in respect of cases/pertaining to NC-1I may be sent to
email address: nc2.dgft@nic.in

In certain cases the decision of the Norms Committee refers to the Recommendations/
Observations/ Deficiencies received from the concerned Technical Authority. Wherever
applicable, a scanned copy of such document has been placed at the end of the Minutes,
in running serial orders. The concerned firm/company may go through the same and
respond accordingly.

Similarly, a scanned copy of the blank Standard Deficiency Format, which may find a
reference in NC decisions, has also been attached in the end. This may also be referred to
by the concerned firm/company and may be responded accordingly.

The Norms Committee has taken decision only with respect to technical aspect/wastage
norms. While redeeming the applications, RAs should check that the applicant has
fulfilled all requirements as prescribed in policy/procedure including those in Policy
Circulars No. 50/2009-2014 (RE 2010) dated 28th December, 2011, Policy Circular
No.14(RE-2012/2009-14, dated 4th February, 2013 and O.M. No.
01/92/180/Misc./AM.13/PC-V1/10 dated 15.04.2014 or any other provisions under
FTP/HBP for EODC.

The Meeting No. 20/81 dated 12.01.2016 of Norms Committee-II for the year 2015-16

was held on 12.01.2016 under the Chairmanship of Shri Jaikant Singh, Additional Director
General of Foreign Trade to consider the following applications for ratification of norms in
respect of advance authorizations under Duty Exemption Scheme (Chapter-4) of Foreign Trade
Policy 2015-20. The following members were present in the meeting:-

SI. No. | Name & Designation Department
1. Shri S.K. Jain, D.O. DIPP

2. Shri S.K. Bhatnagar, Dy. Industrial Adviser MoS

3. Shri O.P. Sharma, Jt. Industrial Adviser C&PC

4. Shri K.S. Sodhi, Asstt. Director (ME) MSME

5. Shri Pradyumna Sahu, FTDO DGFT

Case No.:12/17/81-A1L.C2/2015 Party Name:KE-TECI INICAL  Meet No/Date:20/81- Status:Deferred

TEXTILES PVT.LTD. ALC2/2015
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12.01.2016

HQ File RLA File Lic.No/Date:0210172542  Defer
:01/81/050/00335/AM 16/ :02/24/040/00188/AM 12/ 16.01.2012 Date:23.02.2016

Decision : NC noted that C&PC Deficiency letter was issued to the firm on 23.12.2015. As
no reply from the firm has been received, NC decided to send a reminder to the firm to
expedite reply.

The case stands deferred to 23.02.2016.

Case No.:2/8/81-ALC2/2013 Party Name:EPSILON Meet No/Date:20/81- Status:Deferred
BATTERIES PVT. LTD. ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0810120617 Defer
:01/81/050/00118/AM 14/ :08/24/040/00032/AM 14/ 30.04.2013 Date:23.02.2016

Decision : NC observed that the case has been referred to MoEF. NC decided to wait for their
comments.

The case stands deferred to 23.02.2016.

Case No.:8/14/81-ALC2/2013 Party Name:ASSOCIATED Meet No/Date:20/81- Status:Deferred
PIGMENTS LIMITED ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0210189458  Defer
:01/81/050/00213/AM 14/ :02/24/040/00010/AM 14/ 08.05.2013 Date:23.02.2016

Decision : NC noted that MSME Deficiency letter was issued to the company on 13.11.2015
followed by reminder on 09.12.2015. Reply of the company is still awaited. NC decided to
wait for the reply of the company.

The case stands deferred to 23.02.2016.

Case No.:1/23/81-ALC2/2013 Party Name:MAK CONTROLS Meet No/Date:20/81- Status:Deferred
AND SYSTEMS PVT LTD. ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:3210063581 Defer
:01/81/050/00387/AM 14/ :32/21/040/00032/AM 14/ 29.05.2013 Date:23.02.2016

Decision : NC observed that the case has been referred to MoD. NC decided to wait for their
comments.

The case stands deferred to 23.02.2016.

Case No.:1/14/81-ALC2/2013 Party Name: TTP Meet No/Date:20/81 - Status:Deferred
TECHNOLOGIES PRIVATE ALC2/2015
LIMITED 12.01.2016
HQ File RLA File Lic.No/Date:0710098022 Defer
:01/81/050/00206/AM 14/ :07/24/040/00155/AM 14/ 03.09.2013
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Decision : NC observed that clarification from RA is still awaited regarding whether the AA
has been issued on net to net basis. NC decided to send a reminder to RA to expedite the reply.

The case stands deferred to 23.02.2016.

Case No.:35/2/81-ALC2/2014  Party Name:GRAVITA INDIA  Meet No/Date:20/81- Approved
LTD., ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date: 1310045824
:01/81/050/00036/AM 15/ :13/24/040/00048/ AM 14/ 17.01.2014

Decision : NC decided to ratify the norms of above AA as per written comments of MSME
vide U.O. No. 30(196)/15-ME dated 29.12.2015 (copy enclosed).

RA may take suitable consequential action accordingly.

Case No.:62/2/81-ALC2/2014  Party Name:CROMPTON Meet No/Date:20/81- Status:Deferred
GREAVES LIMITED, ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0310767077  Defer
:01/81/050/00063/AM 15/ :03/94/040/00901/AM 14/ 21.01.2014 Date:23.02.2016

Decision : NC observed that the reply of the firm has been referred to DHI for comments. NC
decided to wait for their comments and defer the case.

The case stands deferred to 23.02.2016.

Case No.:66/2/81-ALC2/2014  Party Name:CROMPTON Meet No/Date:20/81- Status:Deferred
GREAVES LIMITED, ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0310767749  Defer
:01/81/050/00067/AM 15/ :03/94/040/00498/AM 14/ 24.01.2014 Date:23.02.2016

Decision : NC observed that the reply of the firm has been referred to DHI for comments. NC
decided to wait for their comments and defer the case.

The case stands deferred to 23.02.2016.

Case No.:17/2/81-ALC2/2014  Party Name:VSM VENTURE ~ Meet No/Date:20/81- Status:Deferred
CONTROL SYSTEMS P.LTD  ALC2/2015
12.01.2016
HQ File RLA File 'Lic.No/Date:0510378008  Defer
:01/81/050/00018/AM15/ :05/24/040/00410/AM 14/ 103.02.2014 Date:23.02.2016

Decision : NC observed that clarification from RA is still awaited regarding whether the AA
has been issued on repeat basis. NC decided to send a reminder to RA to expedite the reply.

The case stands deferred to 23.02.2016. ,/7
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Case No.:71/2/81-ALC2/2014 Party Name:ASSOCIATED  Meet No/Date:20/81- Status:Deferred

PIGMENTS LIMITED ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0210199764  Defer
:01/81/050/00072/AM 15/ :02/24/040/00189/AM 14/ 07.02.2014 Date:23.02.2016

Decision : NC noted that MSME Deficiency letter was issued to the company on 13.11.2015

followed by reminder on 09.12.2015. Reply of the company is still awaited. NC decided to

wait for the reply of the company.

The case stands deferred to 23.02.2016.

Case No.:48/2/81-ALC2/2014 Party Name:VINDHY A Meet No/Date:20/81- Status:Deferred
TELELINKS LTD., ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:1110027893 Defer
:01/81/050/00049/AM 15/ :11/24/040/00008/AM 14/ 12.02.2014 Date:23.02.2016

Decision : NC observed that the case has been referred to DoT. NC decided to wait for their

comments.

The case stands deferred to 23.02.2016.

Case No.:12/2/81-ALC2/2014 Party Name:BHANSALI Meet No/Date:20/81- Status:Deferred
CABLES & CONDUCTORS  ALC2/2015
(P)LTD., 12.01.2016
HQ File RLA File Lic.No/Date:0510379333 Defer
:01/81/050/00013/AM 15/ :05/23/040/00075/AM 14/ 13.02.2014 Date:23.02.2016

Decision : NC observed that the case has been referred to DoT. NC decided to wait for their
comments.

The case stands deferred to 23.02.2016.

Case No.:24/2/81-ALC2/2014 Party Name:BHANSALI Meet No/Date:20/81- Status:Deferred
CABLES & CONDUCTORS ALC2/2015
(P) LTD., 12.01.2016
HQ File RLA File Lic.No/Date:0510380166  Defer
:01/81/050/00025/AM 15/ :05/23/040/00537/AM 13/ 24.02.2014 Date:23.02.2016

Decision : NC observed that the case has been referred to DoT. NC decided to wait for their
comments.

The case stands deferred to 23.02.2016.

Case No.:86/2/81-ALC2/2014 Party Name:BHANSALI Meet No/Date:20/81- Status:Deferred
CABLES & CONDUCTORS ALC2/2015
(P) LTD., 12.01.2016
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HQ File RLA File ' Lic.No/Date:0510380165 Defer

:01/81/050/00087/AM15/ :05/23/040/00265/AM 13/ 24.02.2014 ‘Date:23.02.2016
Decision : NC observed that the case has been referred to DoT. NC decided to wait for their
comments.

The case stands deferred to 23.02.2016.

Case No.:1/2/81-ALC2/2014  Party Name:APAR Meet No/Date:20/81- Status:Deferred
INDUSTRIES LIMITED ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:3410039725  Defer
:01/81/050/00002/AM15/ :34/24/040/00001/AM 15/ 03.04.2014 Date:23.02.2016 |

Decision : NC observed that application on the subject AA of the company has not yet been
received. NC decided to send a reminder to RA, Vadodara to forward two sets of application
at the earliest.

The case stands deferred to 23.02.2016.

Case No.:20/17/81-ALC2/2015  Party Name:EFD INDUCTION  Meet No/Date:20/81- Approved
PRIVATE LIMITED, ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0710104269
:01/81/050/00343/AM16/ :07/21/040/01179/AM14/ 21.05.2014

Decision : NC decided to ratify the norms of above AA as per written comments of DHI vide
U.0. No. 3(207)/2015/TSW(B)/396 dated 18.12.2015 (copy enclosed).

RA may take suitable consequential action accordingly.

Case No.:21/17/81-ALC2/2015  Party Name:EFD INDUCTION ~ Meet No/Date:20/81- Approved
PRIVATE LIMITED, ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0710104271
:01/81/050/00344/AM16/ :07/21/040/01192/AM 14/ 21.05.2014

Decision : NC decided to ratify the norms of above AA as per written comments of DHI vide
U.0. No. 3(208)/2015/TSW(B)/397 dated 18.12.2015 (copy enclosed).

RA may take suitable consequential action accordingly.

Case No.:38/8/81-ALC2/2014  Party Name:NATIONAL STEEL Meet No/Date:20/81- Approved
AND AGRO INDUSTRIES ALC2/2015
LTD., 12.01.2016
HQ File RLA File ‘ Lic.No/Date: 5610004271
:01/81/050/00249/AM 15/ :56/24/040/00006/AM 15/ 29.05.2014
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Decision : NC decided to ratify the norms of above AA as per written comments of MoS
vide U.O. No. 2(9)/2014-TW-Vol.I dated 31.12.2015 (copy enclosed).

RA may take suitable consequential action accordingly.

Case No.:33/8/81-ALC2/2014 Party Name:METENERE LTD. Meet No/Date:20/81- Status:Deferred
ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0510388084 Defer
:01/81/050/00244/AM 15/ :05/24/040/00073/AM 15/ 03.06.2014 Date:23.02.2016

Decision : NC noted that MSME Deficiency letter was issued to the company on 13.11.2015
followed by reminder on 09.12.2015. Reply of the company is still awaited. NC decided to
wait for the reply of the company.

The case stands deferred to 23.02.2016.

Case No.:35/11/81-ALC2/2014 Party Name:HBL POWER Meet No/Date:20/81- Status:Deferred
SYSTEMS LTD., ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0910060610  Defer
:01/81/050/00349/AM 15/ :09/24/040/00057/AM15/ 08.07.2014 Date:23.02.2016

Decision : NC decided to send a letter to firm to submit the following information as per the
comments of the representative of DIPP:

Information in respect of S.No. 4,5 & 11 of Standard Deficiency Letter.

The case stands deferred to 23.02.2016.

Case No.:12/11/81-ALC2/2014 ‘Party Name:ASSOCIATED Meet No/Date:20/81- Status:Deferred
PIGMENTS LIMITED ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0210204395  Defer
:01/81/050/00326/AM 15/ :02/24/040/00069/AM 15/ 09.07.2014 Date:23.02.2016

Decision : NC noted that MSME Deficiency letter was issued to the company on 13.11.2015
followed by reminder on 09.12.2015. Reply of the company is still awaited. NC decided to
wait for the reply of the company.

The case stands deferred to 23.02.2016.

Case No.:29/11/81-ALC2/2014 Party Name:ALSTOM INDIA  Meet No/Date:20/81- Status:Deferred
LIMITED, ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:3410040368 Defer
:01/81/050/00343/AM15/ :34/24/040/00013/AM 15/ 16.07.2014 Date:23.02.2016

Decision : NC observed that the reply of the firm has been referred to DH]J for@(mments
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decided to wait for their comments and defer the case.

The case stands deferred to 23.02.2016.

Case No.:73/11/81-ALC2/2014

Party Name:ALSTOM INDIA Meet No/Date:20/81- Approved
LIMITED, ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0310786931
:01/81/050/00387/AM 15/ :03/94/040/00347/AM15/ 16.07.2014

Decision : NC decided to ratify the norms of above AA as per written comments of DHI vide
U.O. No. 3(143)/2014/TSW(B)/ dated 01.01.2016 (copy enclosed).

RA may take suitable consequential action accordingly.

Case No.:6/11/81-ALC2/2014 Party Name:SIECHEM Meet No/Date:20/81- Status:Deferred

TECHNOLOGIES PRIVATE  ALC2/2015

LIMITED 12.01.2016
HQ File RLA File Lic.No/Date:0410159116 Defer
:01/81/050/00320/AM15/ :04/24/040/00091/AM 15/ 28.07.2014 Date:23.02.2016

Decision : NC observed that the case has been referred to DoT. NC decided to wait for their
comments.

The case stands deferred to 23.02.2016.

Case No.:36/11/81-ALC2/2014 Party Name:INDO COOL Meet No/Date:20/81- Status:Deferred

COMPOSITES PRIVATE ALC2/2015

LIMITED 12.01.2016
HQ File RLA File Lic.No/Date:0410159126  Defer
:01/81/050/00350/AM15/ :04/24/040/00101/AM 15/ 01.08.2014 Date:23.02.2016

Decision : NC observed that the reply of the firm has been referred to C&PC for comments.
NC decided to wait for their comments and defer the case.

The case stands deferred to 23.02.2016.

Case No.:86/11/81-ALC2/2014 Party Name:ASSOCIATED Meet No/Date:20/81- Status:Deferred
PIGMENTS LIMITED ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0210204734  Defer
:01/81/050/00400/AM 15/ :02/24/040/00091/AM15/ 08.08.2014 Date:23.02.2016

Decision : NC noted that MSME Deficiency letter was issued to the company on 13.11.2015
followed by reminder on 09.12.2015. Reply of the company is still awaited. NC decided to
wait for the reply of the company.

The case stands deferred to 23.02.2016.
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* Case No.:35/17/81-ALC2/2014 Party Name: ALSTOM INDIA
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Case No.:54/11/81-ALC2/2014 Party Name:METENERE LTD. Meet No/Date:20/81- Status:Deferred

ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0510390703  Defer
:01/81/050/00368/AM15/ :05/24/040/00178/AM15/ 22.08.2014 Date:23.02.2016

Decision : NC noted that MSME Deficiency letter was issued to the company on 13.11.2015
followed by reminder on 09.12.2015. Reply of the company is still awaited. NC decided to
wait for the reply of the company.

The case stands deferred to 23.02.2016.

Case No.:2/11/81-ALC2/2014  Party Name:TTP Meet No/Date:20/81- Status:Deferred

TECHNOLOGIES PRIVATE  ALC2/2015

LIMITED 12.01.2016
HQ File RLA File Lic.No/Date:0710106521 Defer
:01/81/050/00316/AM15/ :07/24/040/00170/AM15/ 25.08.2014 Date:23.02.2016

Decision : NC observed that application on the subject AA of the company has not yet been

received. NC decided to request RA, Bangalore to forward two sets of application at the
earliest.

The case stands deferred to 23.02.2016.

Meet No/Date:20/81- Status:Deferred

LIMITED, ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:3410040713  Defer
:01/81/050/00570/AM 15/ :34/24/040/00214/AM15/ 24.11.2014 Date:23.02.2016

Decision : NC observed that the reply of the firm has been referred to DHI for comments. NC
decided to wait for their comments and defer the case.

The case stands deferred to 23.02.2016.

Case No.:36/17/81-ALC2/2014 Party Name:ALSTOM INDIA ~ Meet No/Date:20/8]1 - Status:Deferred

LIMITED, ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:3410040722  Defer
:01/81/050/00571/AM15/ :34/24/040/00213/AM 15/ 25.11.2014 Date:23.02.2016

Decision : NC observed that the reply of the firm has been referred to DHI for comments. NC
decided to wait for their comments and defer the case.

The case stands deferred to 23.02.2016.

Case No.:45/17/81-ALC2/2014

Party Name:BINDAL Meet No/Date:20/81- Approved
SMELTING PVT LTD ALC2/2015
12.01.2016
TS WIE/PRADYUMMA SAHU
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HQ File RLA File Lic.No/Date:0510392310

. :01/81/050/00580/AM 15/ :05/23/040/00383/AM15/ 08.12.2014
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Decision : NC decided to ratify the norms of above AA as per written comments of MSME
vide U.O. No. 30(16)/15-ME dated 12.01.2016 as under :

RA may take suitable consequential action accordingly.

Case No.:56/17/81-ALC2/2014 Party Name:LM WIND POWER Meet No/Date:20/81- Status:Deferred
BLADES (INDIA) PVT.LTD  ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0710107176  Defer
:01/81/050/00591/AM15/ :07/24/040/00323/AM15/ 12.12.2014 Date:23.02.2016

Decision : NC observed that the reply of the firm has been referred to C&PC for comments.
NC decided to wait for their comments and defer the case.

The case stands deferred to 23.02.2016.

Case No.:84/17/81-AL.C2/2014 Party Name:BILCARE Meet No/Date:20/81- Status:Deferred
LIMITED ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:3110065219  Defer
:01/81/050/00619/AM15/ :31/83/040/00228/AM15/ 20.01.2015 Date:23.02.2016

Decision :NC deliberated the comments furnished by C&PC vide O.M. No. 46011/43/2014-
PC.IT dated 01.10.2015 and also heard the arguments of the representative of that Department
and felt that different wastages have been recommended for same items. NC, therefore,
decided to call a representative of the company for a Personal Hearing during NC meeting
before the norms could be fixed in the subject AA.

The case stands deferred to 23.02.2016.

Case No.:26/17/81-ALC2/2014 Party Name:MAK CONTROLS Meet No/Date:20/81- Status:Deferred
AND SYSTEMS PVT LTD. ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:3210077400  Defer
:01/81/050/00561/AM15/ :32/21/040/00162/AM15/ 21.01.2015 Date:23.02.2016

Decision : NC observed that the reply of the firm has been referred to DoT for comments. NC
decided to wait for their comments and defer the case.

The case stands deferred to 23.02.2016.

Case No.:39/5/81-ALC2/2015 Party Name:R.R.KABEL Meet No/Date:20/81- Status:Deferred
LIMITED, ALC2/2015
12.01.2016
HQ File RLA File “ Lic.No/Date:0310794640  Defer

:01/81/050/00139/AM16/ :03/95/040/01018/AM15/ 117.03.2015 ‘Date:23.02.2016
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Decision : NC noted that DIPP Deficiency letter was issued to the company on 13.11.2015
followed by reminder on 09.12.2015. Reply of the company is still awaited. NC decided to
wait for the reply of the company.

The case stands deferred to 23.02.2016.

Case No.:31/5/81-ALC2/2015 Party Name:SUPRA QUALITY Meet No/Date:20/81- Approved
EXPORTS(INDIA) PVT. LTD. ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0310794963
:01/81/050/00131/AM 16/ :03/95/040/01049/AM 15/ 27.03.2015

Decision :

NC decided to ratify the norms of above AA on repeat basis as per written

comments of DIPP vide U.O. No. 12/2/2016-TSW/36 dated 12.01.2016 as under :

L

ik

Quantity of import item at SI. No. | may be allowed as 169.13 Kgs. on net to
net content basis in export product at SI. No. I, taking clue form SION C-228.
Quantity of import item at SI. No. 2 may be allowed as 1005.72 Kgs. on net to
net content basis in export product at SI. No. | .

Quantity of import item at SI. No. 3 may be allowed as 184.8 Kgs. on net to net
content basis in export product at SI. No. 2, taking clue form SION C-228.
Quantity of import item at SI. No. 4 may be allowed as 984.744 Kgs. on net to
net content basis in export product at SI. No. 2 ¥

RA may take suitable consequential action accordingly.

Case No.:24/5/81-ALC2/2015 Party Name:METAL CARE Meet No/Date:20/81- Rejected
ALLOYS PRIVATE LIMITED. ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0310795006
:01/81/050/00124/AM 16/ :03/95/040/01054/AM 15/ 30.03.2015
Decision : NC noted that the company has not replied to MSME D/I. dated 09.10.2015 and

reminder dated 09.11.2015. Since no reply was received form the company despite repeated
reminders, the committee decided to reject the case with direction to firm to pay customs duty
& applicable interest for EODC.

RA may take suitable consequential action accordingly.

Case No.:8/5/81-ALC2/2015 Party Name:HICAL NSE Meet No/Date:20/81- Status:Deferred
ELECTRONICS PRIVATE ALC2/2015
LIMITED 12.01.2016
HQ File RLA File Lic.No/Date:0710107977 Defer
:01/81/050/00108/AM 16/ :07/24/040/00487/AM 15/ 31.03.2015 Date:23.02.2016

Decision : NC observed that the reply of the firm has been referred to DeitY for comments.
NC decided to wait for their comments and defer the case.
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The case stands deferred to 23.02.2016.

Case No.:7/5/81-AL.C2/2015  Party Name:TATA POWER Meet No/Date:20/81- Status:Deferred
SOLAR SYSTEMS LTD. ALC2/2015
. 12.01.2016
HQ File RLA File Lic.No/Date:0710108018  Defer
39 :01/81/050/00107/AM 16/ :07/24/040/00470/AM 15/ 15.04.2015 Date:23.02.2016

Decision : NC observed that the case has been referred to MNRE. NC decided to wait for
their comments.

The case stands deferred to 23.02.2016.

Case No.:4/5/81-ALC2/2015 Party Name:TD POWER Meet No/Date:20/81- Approved
SYSTEMS LTD ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0710108076
40 :01/81/050/00104/AM 16/ :07/24/040/00013/AM16/ 17.04.2015

Decision : NC decided to ratify the norms of above AA as per written comments of DHI vide
U.0. No. 3(143)/2015/TSW(B)/406 dated 23.12.2015 (copy enclosed).

RA may take suitable consequential action accordingly.

Case No.:9/5/81-ALC2/2015  Party Name:BINDAL Meet No/Date:20/81- Status:Deferred |
SMELTING PVT LTD ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0510393999  Defer
:01/81/050/00109/AM 16/ :05/23/040/00006/AM 16/ 27.04.2015 Date:23.02.2016
41 Decision : NC decided to send a letter to firm to submit information as per  written
comments of MSME vide U.O. No. 30(183/15-ME dated 31.12.2015 (copy enclosed).
The case stands deferred to 23.02.2016.
Case No.:37/8/81-ALC2/2015 Party Name:L & T Meet No/Date:20/81- Status:Deferred
HYDROCARBON ALC2/2015
ENGINEERING LIMITED 12.01.2016
HQ File RLA File Lic.No/Date:0310795786  Defer
0 :01/81/050/00181/AM16/ :03/95/040/01064/AM15/ 08.05.2015 ‘Date:23.02.2016
Decision :NC observed that on their request, the company has been allowed one month time
to furnish reply.
The case stands deferred to 23.02.2016.
43 Case No.:28/8/81-ALC2/2015  Party Name:BARODA  Meet No/Date:20/81- Approved
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EQUIPMENT AND VESSELS  ALC2/2015

PVT LTD 12.01.2016
HQ File RLA File Lic.No/Date:3410041222
:01/81/050/00172/AM16/ :34/21/040/00043/AM 16/ 12.05.2015

Decision : NC decided to ratify the norms of above AA as per written comments of DIPP
vide U.O. No. 12/2/2016-TSW/43 dated 12.01.2016 as under :

I. Net Empty weight of export products may be specified as 280 MT.

2. Quantities of import items at SI. No. 1 to 5, 10 & 12 to 16 may be allowed on

net to net basis with accountability clause. Quantity of import item at SI. No. 16

may accordingly be reduced as 40 Sets.

Import items from SI. No 6 to 9 may be deleted as requested by the firm.

4. Word “Relevant” may be prefixed with the description of import item at SI. No.
IT and its quantity may be allowed as 1.02 Mtr./mtr. content in export items.

(O8]

RA may take suitable consequential action accordingly.

Case No.:27/8/81-ALC2/2015 Party Name:HICAL NSE | Meet No/Date:20/81. Status:Deferred
! ELECTRONICS PRIVATE ~ ALC2/2015
LIMITED 12.01.2016
HQ File RLA File Lic.No/Date:0710108272  Defer
44 :01/81/050/00171/AM16/ :07/24/040/00057/AM16/ 27.05.2015 Date:23.02.2016

Decision : NC observed that the reply of the firm has been referred to DeitY for comments.
NC decided to wait for their comments and defer the case.

The case stands deferred to 23.02.2016.

Case No.:1/8/81-ALC2/2015  Party Name:CEE DEE METAL Meet No/Date:20/81- Rejected
ALLOYS (P) LTD, ALC2/2015
12.01.2016
HQ File RLA File k Lic.No/Date:0710108283
:01/81/050/00145/AM 16/ :07/24/040/00048/AM 16/ 28.05.2015

45 Decision : NC noted that the company has not replied to MSME D/L dated 09.10.2015 and
reminder dated 09.11.2015. Since no reply was received form the company despite repeated

reminders, the committee decided to reject the case with direction to firm to pay customs duty
& applicable interest for EODC.

RA may take suitable consequential action accordingly.

Case No.:44/8/81-ALC2/2015 Party Name:MOTHERSON Meet No/Date:20/81- Status:Deferred
SUMI SYSTEMS LTD., ALC2/2015
12.01.2016
46 [HQ File RLA File Lic.No/Date:0510394455  Defer
:01/81/050/00188/AM16/ :05/24/040/00094/AM 16/ 04.06.2015 Date:23.02.2016

Decision : NC observed that the reply of the firm has been referred to C&BC for com Ats.

12
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NC decided to wait for their comments and defer the case.

The case stands deferred to 23.02.2016.

Case No.:45/8/81-ALC2/2015 Party Name:MOTHERSON Meet No/Date:20/81- Status:Deferred
SUMI SYSTEMS LTD., ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0510394456  Defer
:01/81/050/00189/AM 16/ :05/24/040/00097/AM 16/ 04.06.2015 Date:23.02.2016

Decision : NC observed that the reply of the firm has been referred to C&PC for comments.
NC decided to wait for their comments and defer the case.

The case stands deferred to 23.02.2016.

Case No.:2/8/81-ALC2/2015  Party Name:CEE DEE METAL Meet No/Date:20/81- Rejected
ALLOYS (P) LTD, ALC2/2015
12.01.2016
HQ File RLA File ' Lic.No/Date:0710108322
:01/81/050/00146/AM 16/ :07/24/040/00072/AM 16/ 05.06.2015

Decision : NC noted that the company has not replied to MSME D/L dated 09.10.2015 and
reminder dated 09.11.2015. Since no reply was received form the company despite repeated
reminders, the committee decided to reject the case with direction to firm to pay customs duty
& applicable interest for EODC.

RA may take suitable consequential action accordingly.

Case No.:40/8/81-ALC2/2015  Party Name:ANGLO STEEL Meet No/Date:20/81- Approved
PVT LTD, ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0310796526
:01/81/050/00184/AM 16/ :03/94/040/00173/AM16/ 09.06.2015

Decision : NC decided to ratify the norms of above AA as per written comments of MSME
vide U.O. No. 30(136)/15-ME dated 12.01.2016 (copy enclosed).

RA may take suitable consequential action accordingly.

Case No.:41/8/81-ALC2/2015  Party Name:ANGLO STEEL Meet No/Date:20/81- Approved
PVT LTD, ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0310796525
:01/81/050/00185/AM16/ :03/94/040/00165/AM 16/ 09.06.2015

Decision : NC decided to ratify the norms of above AA as per written comments of MSME
vide U.O. No. 30(137)/15-ME dated 12.01.2016 (copy enclosed).

) (ho—
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RA may take suitable consequential action accordingly.

Case No.:42/8/8i-ALC2/20|5 Party Name: ANGLO STEEL Meet No/Date:20/81- Approved
PVT LTD, ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0310796527
:01/81/050/00186/AM 16/ :03/94/040/00182/AM16/ 09.06.2015

Decision : NC decided to ratify the norms of above AA as per written comments of MSME
vide U.O. No. 30(138)/15-ME dated 12.01.2016 (copy enclosed).

RA may take suitable consequential action accordingly.

Case No.:44/5/81-ALC2/2015  Party Name:MITTAL Meet No/Date:20/81- Approved
APPLIANCES LIMITED, ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:5610004629
:01/81/050/00144/AM 16/ :56/24/040/00050/AM 15/ 16.06.2015

Decision : NC decided to ratify the norms of above AA on repeat basis as per written
comments of DIPP vide U.O. No. 12/2/2016-TSW/52 dated 12.01.2016 as under :

I. Quantities of import items at SI. No. 1,2 & 3 may be allowed as applied for i.e.
207.92 MT, 13.56 MT & 4.52 MT respectively as 1.13 Kgs./kg. content in the
export products.

RA may take suitable consequential action according]y.

Case No.:23/8/81-ALC2/2015 Party Name:FRICTION Meet No/Date:20/81- Rejected
METAL FIBRES (INDIA) ALC2/2015
P.LTD 12.01.2016
HQ File RLA File Lic.No/Date:0510394577
:01/81/050/00167/AM 16/ :05/23/040/00025/AM 16/ 16.06.2015

Decision : NC noted that the company has not replied to MSME D/L dated 09.10.2015 and
reminder dated 09.11.2015. Since no reply was received form the company despite repeated
reminders, the committee decided to reject the case with direction to firm to pay customs duty
& applicable interest for EODC.

RA may take suitable consequential action accordingly.

Case No.:26/8/81-ALC2/2015 Party Name:ZENITH ‘Meet No/Date:20/81- Status:Deferred
PRECISION PVT LTD ., ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0710108374  Defer
:01/81/050/00170/AM 16/ :07/24/040/00080/AM 16/ 16.06.2015 Date:23.02.2016
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Decision : NC observed that the reply of the firm has been referred to MSME for comments.
NC decided to wait for their comments and defer the case.

The case stands deferred to 23.02.2016.

Case No.:1/14/81-ALC2/2015  Party Name:DIAMOND ‘Meet No/Date:20/81- Approved
ENGINEERING (CHENNATI) ALC2/2015
PVT LTD 12.01.2016
HQ File RLA File Lic.No/Date:0410160813
:01/81/050/00266/AM 16/ :04/24/040/00074/AM 16/ 16.07.2015

Decision : NC decided to ratify the norms of above AA as per written comments of DIPP
vide U.O. No. 12/2/2016-TSW/55 dated 12.01.2016 as under :

1.  Word “Relevant” may be prefixed with the descriptions of import items at SI.
No. 1 to 45.

2. Quantities of import items at SI. No. 1 to 37 may be allowed on net to net basis
with accountability clause as claimed by the firm.

3. Quantities of import items at SI. No. 38 to 45 may be allowed as  1.02
Kgs./Kg. content in export items.

RA may take suitable consequential action accordingly.

Case No.:3/8/81-ALC2/2015  Party Name:APAR Meet No/Date:20/81- Status:Deferred
INDUSTRIES LIMITED ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:3410041389  Defer
:01/81/050/00147/AM16/ :34/24/040/00332/AM15/ 21.07.2015 Date:23.02.2016

Decision : NC observed that application on the subject AA of the company has not yet been
received. NC decided to send a reminder to RA, Vadodara to forward two sets of application
at the earliest.

The case stands deferred to 23.02.2016.

Case No.:43/8/81-ALC2/2015  Party Name:APAR Meet No/Date:20/81- Status:Deferred
INDUSTRIES LIMITED ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:3410041393  Defer
:01/81/050/00187/AM16/ :34/24/040/00119/AM16/ 23.07.2015 Date:23.02.2016

Decision : NC observed that application on the subject AA of the company has not yet been
received. NC decided to send a reminder to RA, Vadodara to forward two sets of application
at the earliest.

The case stands deferred to 23.02.2016.

Case No.:10/14/81-ALC2/2015 Party Name:TOSHIBA Meet No/Date:20/81- Status:Deferred
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TRANSMISSION & ALC2/2015
DISTRIBUTION SYSTEMS 12.01.2016

HQ File RLA File Lic.No/Date:0910062433  Defer
:01/81/050/00275/AM 16/ :09/24/040/00209/AM 16/ 03.08.2015 Date:23.02.2016
Decision : NC decided to send a letter to firm to submit information as per  written

comments of DHI vide U.O. No. 3(195)/2015/TSW(B)/391  dated 16.12.2015(copy

enclosed).

The case stands deferred to 23.02.2016.

Case No.:2/14/81-ALC2/2015  Party Name:DIAMOND Meet No/Date:20/81- Approved
ENGINEERING (CHENNAI) ALC2/2015
PVT LTD 12.01.2016
HQ File RLA File Lic.No/Date:0410160895
:01/81/050/00267/AM 16/ :04/24/040/00115/AM16/ 10.08.2015

Decision : NC decided to ratify the norms of above AA as per written comments of DIPP
vide U.O. No. 12/2/2016-TSW/59 dated 12.01.2016 as under :

I

59 |

2.

Word “Relevant” may be prefixed with the descriptions of import items at SI.
No. 1to 8.

Quantities of import items at SI. No. 1 & 2 may be allowed as 1.05 Kgs./Kg.
content in export items.

Quantities of import items at SI. No. 3 to § may be allowed as  1.02 Kgs./Kg.
content in export items.

Import items at SI. No. 9 may be allowed on net to net with accountability
clause

RA may take suitable consequential action accordingly.

Case No.:4/1 7/81-ALC2/2015 Party Name:INDUSTRIAL Meet No/Date:20/81- Status:Deferred
METAL POWDERS (INDIA)  ALC2/2015
PVT.LTD. 12.01.2016
HQ File RLA File Lic.No/Date:3110065614 Defer
60 :01/81/050/00327/AM 16/ :31/83/040/00081/AM16/ 28.08.2015 Date:23.02.2016

Decision : NC observed that the case has been referred to MSME. NC decided to wait for
their comments.

The case stands deferred to 23.02.201 6.

Case No.:6/14/81-ALC2/2015 Party Name:GLAZIUM Meet No/Date:20/81- Status:Deferred
FACADES PRIVATE ALC2/2015
LIMITED 12.01.2016
61 HQ File RLA File Lic.No/Date:3110065618 Defer
:01/81/050/00271/AM 16/ :31/83/040/00067/AM 16/ 03.09.2015 Date:23.02.2016

Decisiori : NC observed that the case has been referred to MSME. NC decided to wait for
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their comments.

The case stands deferred to 23.02.2016.

Case No.:18/17/81-ALC2/2015 Party Name:JINDAL SAW LTD Meet No/Date:20/81- Status:Deferred
ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0510395537 Defer
:01/81/050/00341/AM16/ :05/23/040/00229/AM 16/ 04.09.2015 Date:23.02.2016

Decision : NC observed that application on the subject AA of the company has not yet been
received. NC decided to send a reminder to CLA, Delhi to forward two sets of application at
the earliest.

The case stands deferred to 23.02.2016.

Case No.:7/17/81-ALC2/2015 Party Name:PESHWA Meet No/Date:20/81- Status:Deferred
ENGINEERING & WIRE ALC2/2015
COMPANY 12.01.2016
HQ File RLA File Lic.No/Date:5210041627  Defer
:01/81/050/00330/AM 16/ :52/24/040/00043/AM 16/ 07.09.2015 Date:23.02.2016

Decision : NC observed that the reply of the firm is being referred to DIPP for comments. NC
decided to wait for their comments and defer the case.

The case stands deferred to 23.02.2016.

Case No.:6/17/81-ALC2/2015 Party Name:ZTT INDIA Meet No/Date:20/81- Status:Deferred
PRIVATE LIMITED ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0410161005  Defer
:01/81/050/00329/AM 16/ :04/24/040/00134/AM16/ 10.09.2015 Date:23.02.2016

Decision : NC observed that the case was referred to DIPP. The representative of DIPP stated
that the case does not pertain to them. NC decided to refer the case to DeitY.

The case stands deferred to 23.02.2016.

Case No.:13/17/81-ALC2/2015 Party Name:KEI INDUSTRIES  Meet No/Date:20/81- Approved
LIMITED ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0510395590
:01/81/050/00336/AM 16/ :05/23/040/00233/AM16/ 11.09.2015

Decision : NC decided to ratify the norms of above AA as per written comments of DIPP
vide U.O. No. 12/2/2016-TSW/65 dated 12.01.2016 as under :

1. Net weight of export products may be specified as under:
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SI. | Net Export | SI. | Net Export | SI. | Net Export | SI. | Net Export

No. | Weight No. | Weight No. | Weight No. | Weight
(Kgs./Km) (Kgs./Km) (Kgs./Km) (Kgs./Km)

| 1476.5 10 | 1646.7 19 |62.3 28 [ 1110.6

2 1476.5 11 2013 20 | 88.9 29 | 1297.1

3 1701.1 12 | 3238.1 21 [ 83.6 30 | 2516.2

4 3861.1 13 15797.8 22 1100.5 31 |3474.3

5 950.8 14 |119.4 23 | 1214 32 15322

6 1410.1 15 ]139.8 24 | 146.5 33 |623.2

7 4453.1 16 |172.7 25 ['175.8 34 1601.8

8 17204.9 17 ]1195.8 26 | 215.2 35 120929

9 8569.8 18 |231.6 27 | 421.8 36 |9745.8

Quantities of import item at SI. No 1 viz. Copper Wire Rod/CC Rod(EC Grade)/
Copper Cathode (99.99% purity) (Electrolytic grade ) may be allowed as under:

For Export products mentioned at SI. No. 1 to 4, 1510 18, 21 to 24, 28, as per
Engineering Table 4.

For Export product mentioned at SI. No. 5, as  1.01 Kgs./kg content in the Export
product.

For Export products mentioned at SI. No. 6,7, 10 to 12, 25 to 27, 29,32 to 35 as per
Engineering Table 5.

For Export products mentioned at SI. No. 8, 9, 13 as 5013.7 Kgs./Km,
3479.2 Kgs/Km, 3493.3 Kgs./Km respectively , taking clue from Engineering
Table 5.

For Export products mentioned at SI. No. 14,19, 20 as 18.2 Kgs./Km, 18.2
Kgs/Km, 27.3 Kgs./Km respectively , taking clue from Engineering Table 5.

For Export products mentioned at SI. No. 30, 31, 36 as 1294.4 Kgs./Km,

1756.7 Kgs./Km, 44482 Kgs./Km respectively, taking clue from Engineering
Table 5.

3. Quantities of import item at SI. No 2 viz. Relevant XLPE Compound may be allowed

as 1.05 Kgs./kg content in the export products at SI. No. 1 to 13 & 27 to 36.

Quantities of import item at SI. No. 3 i.e. PVC Resin may be allowed as  1.05
Kgs./kg content in the export products at SI. No. 6 to 36.

- Quantity of import item at SI. No. 4 i.e. Galvanised Steel Wire/G.I. Wire may be

allowed as 1.01 kgs/kg content in the Export products at SI. No. 1 to 8, 10 to 13 &
27 to 36 as claimed by the firm.

Quantities of import item at SI. No 5 viz. Glass Mica Tape may be allowed as
1.02 kgs./kg content in the Export products at SI. No. 1 to 5.

Quantity of import item at SI. No. 6 i.c. Semi Conducting Tape/Water Blocking

Tape(Cable grade) may be allowed as  1.02 Sq.Meters/ Sq. Meters content in the
Export products at SI. No. 8 & 9.

Quantity of import item at SI. No. 7 i.e. Wooden Drum may be eilﬁ'ed as per
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packing policy.

RA may take suitable consequential action accordingly.

Case No.:5/17/81-ALC2/2015 Party Name:MANDEEP CABLE Meet No/Date:20/81- Approved
PVT.LTD. ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0510395660
:01/81/050/00328/AM 16/ :05/24/040/00270/AM 16/ 17.09.2015

Decision : NC decided to ratify the norms of above AA on repeat basis as per their Advance
Authorization No. 0510391808 dated 29.10.2014 ratified in NC meeting No. 03/81 dated

19.05.2015, as per written comments of DIPP vide U.O. No. 12/2/2016-TSW/66 dated
12.01.2016 as under : |

(i)  “30 V, HDPE Insulated, MPPO Jacketted” may suffixed with description of
export item.

(ii) Net Weight of export items may be specified as 19869 Kgs.

(iii) Quantity of import item at Sl. No. 1 may be allowed as 3026 Kgs. as
1.01 kgs./Kg. content in the export item.

(iv) Quantity of import item at SI. No. 2 may be allowed as s 1.02 Kgs./kg. content
in the export item as claimed by the firm.

(v) Quantity of import item at SI. No. 3 may be allowed as 3100 Kgs. as
1.05 kgs./Kg. content in the export item.

(vi) Quantity of import item at SI. No. 4may be allowed as applied for i.e. 330
Kgs. on net to net basis.

RA may take suitable consequential action accordingly.

Case No.:14/17/81-ALC2/2015 Party Name:COSMO Meet No/Date:20/81- Status:Deferred
FERRITES LTD., ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:2210015312  Defer
:01/81/050/00337/AM16/ :22/24/040/00039/AM 16/ 17.09.2015 Date:23.02.2016

Decision : NC observed that the case has been referred to MSME. NC decided to wait for
their comments.

The case stands deferred to 23.02.2016.

Case No.:3/17/81-ALC2/2015  Party Name:KOTSONS P.LTD ~ Meet No/Date:20/81- Approved
ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0610038228
:01/81/050/00326/ AM 16/ :06/24/040/00024/AM 16/ 22.09.2015
19 @/ﬂ/
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Decision : NC decided to ratify the norms of above AA as per written comments of DHI vide
U.O. No. 3(214)/2015/TSW(B)/398 dated 18.12.2015 (copy enclosed).

RA may take suitable consequential action accordingly.

Case No.:10/17/81-ALC2/2015  Party Name:TOSHIBA Meet No/Date:20/81- Approved
TRANSMISSION & ALC2/2015
DISTRIBUTION SYSTEMS 12.01.2016
HQ File RLA File ‘ Lic.No/Date:0910062658
:01/81/050/00333/AM 16/ :09/24/040/00381/AM 16/ 24.09.2015

Decision : NC decided to ratify the norms of above AA as per written comments of DHI vide
U.O. No. 3(212)/2015/TSW(B)/394 dated 18.12.2015 (copy enclosed).

RA may take suitable consequential action accordingly.

Case No.:15/17/81-ALC2/2015 Party Name:THERMO Meet No/Date:20/81- k Status:Deferred
CABLES LIMITED ALC2/2015
12.01.2016
HQ File RLA File k Lic.No/Date:0910062668 Defer
:01/81/050/00338/AM 16/ :09/24/040/00252/AM 16/ 28.09.2015 Date:23.02.2016

Decision : NC noted that DIPP Deficiency letter was issued to the firm on 10.12.2015. As no
reply from the firm has been received, NC decided to send a reminder to the firm to expedite

reply.

The case stands deferred to 23.02.2016.

Case No.:16/17/81-ALC2/2015 Party Name:ITP Meet No/Date:20/81- Status:Deferred
ELECTRONICS PRIVATE ALC2/2015
LTD 12.01.2016
HQ File RLA File Lic.No/Date:0510395759  Defer
:01/81/050/00339/AM 16/ :05/23/040/00280/AM 16/ 29.09.2015 Date:23.02.2016

Decision : NC noted that DIPP D‘eﬁciency letter was issued to the firm on 10.12.2015. As no
reply from the firm has been received, NC decided to send a reminder to the firm to expedite

reply.

The case stands deferred to 23.02.2016.

Case No.:8/17/81-ALC2/2015 Party Name:HORIZON Meet No/Date:20/81- Status:Deferred
EXPORTS ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0610038233  Defer
:01/81/050/00331/AM 16/ :06/24/040/00018/AM 16/ 08.10.2015 Date:23.02.2016

Decision : NC noted that DIPP Deficiency letter was issued to the firm on 10.12.2015. As no
reply from the firm has been received, NC decided to send a reminder to the firm to expedite

reply.
20 '&/)/
' ADYUMNA SAHU

“c; 1_!5}::! L5 ,‘A/n?

Pt éf Cars
e wad, W &wEi
Udyop Bhmwar, New Leitd




The case stands deferred to 23.02.2016.

Case No.:1/17/81-ALC2/2015 Party Name:JST STESALIT ‘Meet No/Date:20/81- Status:Deferred
TRANSFORMERS PVT.LTD., ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:2210015342  Defer
:01/81/050/00324/AM 16/ :22/24/040/00052/AM 16/ 02.11.2015 Date:23.02.2016
73

Decision : NC observed that application on the subject AA of the company has not yet been
received. NC decided to send a reminder to RA, Chandigarh to forward two sets of
application at the earliest.

The case stands deferred to 23.02.2016.

Case No.:1/20/81-ALC2/2015 Party Name:BHARAT HEAVY Meet No/Date:20/81- Status:Deferred
ELECTRICALS LIMITED ALC2/2015
12.01.2016
HQ File RLA File Lic.No/Date:0610038249  Defer
:01/81/050/00403/AM16/ :06/24/040/00031/AM16/ 09.11.2015 Date:23.02.2016
74

Decision : NC observed that application on the subject AA of the company has not yet been
received. NC decided to send a reminder to RA, Kanpur to forward two sets of application at
the earliest.

The case stands deferred to 23.02.2016.

Case No.:2/17/81-ALC2/2015 Party Name:APAR Meet No/Date:20/81- Status:Deferred
INDUSTRIES LIMITED ALC2/2015
12.01.2016
HQ File RLA File o Lic.No/Date:3410041678  Defer
:01/81/050/00325/AM 16/ :34/24/040/00211/AM 16/ 10.11.2015 Date:23.02.2016

73 Pecision : NC observed that application on the subject AA of the company has not yet been
received. NC decided to send a reminder to RA, Vadodara to forward two sets of application
at the earliest.

The case stands deferred to 23.02.2016.

Offline Agenda Meeting No. 20/81 dated 12.01.2016

SI. No. 466

Case No. AR M/s Savera Auto Comps (P) Ltd.

Meeting No. 20/81 F. No. 01/80/050/00042/AM12/DES-I1

Dated:- 12.01.2016 | RA file no. 03/95/040/00946/AM1 1

Subject: Fixation of ad-hoc norms in respect of Advance License No. 0310622965
L dated 23.03.2011.

~
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Decision : NC noted that C&PC Deficiency letter was issued to the company on 13.11.2015
followed by reminder on 09.12.2015. Reply of the company is still awaited. NC decided to wait
for the reply of the company.

The case stands deferred to 23.02.201] 6.

SI. No. 467
F-No.01/81/162/0043/AM’ [4/DES-II
RA File No.1/02/2010:EOU:CSEZ/

Subject: Request of M/s. Carclo Technical Plastics (P) Ltd. Bangalore
(100%EOU) forwarded by Development Commissioner SCEZ Bangalore
for fixation of scrap/wastage norms.
Decision : NC observed that the reply of the firm has been referred to C&PC for comments. NC
decided to wait for their comments and defer the case.

The case stands deferred to 23.02.2016.

SI. No. 468

Case No. AR

Meeting No. 20/81 File No. 01/8 1/50/00447/AM14/DES 11
Request for ratification of norms in respect of Advance Authorization
m

M/s. McCom Industries (India) Private Limited

Decision : NC observed that the case has been referred to MSME. NC decided to wait for their
comments.

The case stands deferred to 23.02.2016.

SI. No. 469

M/s. Larsen & Toubro Limited
Request for modification of fixed norms in respect of Advance
m

Decision : NC observed that the case has been referred to DoT. NC decided to wait for their
comments.

The case stands deferred to 23.02.2016.

M/s. Larsen & Toubro Limited

Case No. AR
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Meeting No. 20/81 File No. 01/81/50/215/AM10/DES.II

Dated:- 12.01.2016 | RA File No. 03/95/040/00944/AM09

Subject: Request for modification of fixed norms in respect of Advance
Authorization No. 0310516404 dated 21.04.2009.

Decision : NC decided to modify the norms of above AA as per written comments of DIPP
vide U.O. No. 12/2/2016-TSW/470-A/R dated 12.01.2016 as under :

I Net weight of export items at Sl. No. | & 2 may be modified as 3806 Kgs. & 12090
Kgs. respectively
2. Import item at SI. No 2 may be deleted.

3. Quantity of import item at Sl. No. 3 may be allowed as 177217 Nos. (612.5 Kgs.)
on net to net basis with accountability clause.

RA may take suitable consequential action accordingly.

SI. No. 471

Case No. AR M/s. Narayan Powertech Pvt. Limited

Meeting No. 20/81 | File No. 01/81/050/971/AMO7/DES.II

Dated:- 12.01.2016 | RA File No. 34/24/040/00179/AMO07

Subject: Modification of fixed norms in respect of Advance Authorization No.
3410017503 dated 28.11.2006

Decision : NC observed that the reply of the firm has been referred to DHI for comments. NC
decided to wait for their comments and defer the case.

The case stands deferred to 23.02.2016.

SI. No. 472

Case No. AR M/s. Leitwind Shriram Manufacturing Limited
Meeting No. 20/81 File No. 01/81/50/227/AM14/DES.II

Dated:- 12.01.2016 | RA File No. 04/24/040/00069/AM 14

Subject: Ratification of norms in respect of Advance Authorization No.
0410147963 dated 15.07.2013

Decision : NC noted that DHI Deficiency letter was issued to the company on 13.11.2015
followed by reminder on 09.12.2015. Reply of the company is still awaited. NC decided to wait
for the reply of the company.

The case stands deferred to 23.02.2016.

S1. No. 473

Case No. AR M/s. Sterlite Technologies Limited

Meeting No. 20/81 File No. 01/81/50/215/AM13/DES.II

Dated:- 12.01.2016 | RA File No. 03/95/040/00243/AM13
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Subject: Modification of fixed norms in respect of Advance Authorization No.
0310701351 dated 9.7.2012.

Decision : NC decided to modify the norms of above AA as per the verbal comments of the
representative of DIPP present in the meeting as under:-

The applicants vide letters dated 20.11.2015 have stated that they had completed the
export obligation before 26.03.2013 i.e. the date on which norms were ratified (M.No.26/81
dated 26.03.2013) and communicated to them and hence shipping bills generated show
description as per advance authorization issued to them. The company have also stated that it is
not possible to amend the description in S/Bills now. They have requested for waiver of the
condition to suffix words in description of goods against export products as mentioned in the
norms fixed.

NC deliberated the issue and decided to waive the condition to allow it to be written in short as
per description in condition sheet of the Authorisation (for redemption purpose only) in view of
the fact that the goods have been exported prior to fixation of norms and that the import content
is indicated in S/Bills.

RA may take suitable consequential action accordingly.

SI. No. 474

[ Case No. AR M/s. Alstom Projects India Limited

Meeting No. 20/81 | File No. 01/81/050/0006/AM13/DES I

Dated:- 12.01.2016 | RA File No. 34/24/040/00264/AM12

Subject: Fixation of norms fixed in respect of Advance Authorization No.
3410033396 dated 05.03.2012.

Decision : NC observed that the case has been referred to DHI. NC decided to wait for their
comments.

The case stands deferred to 23.02.2016. =]
SI. No. 475
Case No. AR M/s. Alstom Projects India Limited

Meeting No. 20/81 File No. 01/81/050/00460/AM 12/DES.II
Dated:- 12.01.2016 | RA File No. 03/94/040/00910/AM]2

Subject: Modification of norms fixed in respect of Advance Authorization No. |
0310677472 dated 18.01.2012.

Decision : NC observed that the case has been referred to DHI. NC decided to wait for their
comments.

The case stands deferred to 23.02.201 6.

]
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Meeting No. 20/81 File No. 01/81/050/00195/AM13/DES.II

Dated:- 12.01.2016 | RA File No. 34/24/040/00053/AM 13

Subject: Modification of norms fixed in respect of Advance Authorization No.

3410034345 dated 13.06.2012.

I?ecision : NC noted that DHI Deficiency letter was issued to the company on 13.11.2015
followed by reminder on 09.12.2015. Reply of the company is still awaited. NC decided to wait
for the reply of the company.

The case stands deferred to 23.02.2016.

SI. No. 477

Case No. AR

M/s. Electro Copper & Alloys Mfg. Co.

Meeting No. 20/81

File No. 01/81/50/288/AM12

Dated:- 12.01.2016

RA File No.02/24/040/0008 1/AM 12

Subject:

Ratification of norms in respect of Advance Authorization No.
0210163840 dated 12.08.2011

Decision : NC decided to ratify the norms of above AA as per written comments of DIPP vide
U.O. No. 12/2/2016-TSW/477-A/R dated 12.01.2016 as under :

L Net content of “Electrolytic Copper” in export items at SI. No. 1 to 4 may
be specified as 47.493 MT .

2 Quantity of import item may be allowed as under:

(1) As 1.02 Kgs./Kg. content in export item at SI. No.1 taking clue from SION

C-1189.

(i1) As 1.02 Kgs./Kg. content in export item at SI. No. 2.
(iii) As 1.05 Kgs./Kg. content in export items at SI. No.3 & 4 taking clue from
SION C-1890.

RA may take suitable consequential action accordingly.

SI. No. 478

[ Case No. AR

M/s. Gamesa Wind Turbines Pvt. Ltd.

Meeting No. 20/81

File No. 01/81/050/488/AM12

Dated:- 12.01.2016

RA File No.04/24/040/00207/AM12

Subject:

Re-fixation of ratified of norms in respect of Advance Authorization No.
0410129115 dated 11.10.2011

Decision : The Company vide email dated 11.01.2016 has informed that the subject AA has
been ratified by NC in M.No0.25/81 dated 25.02.2014. Based on the above information, NC
decided to close the case.

SI. No. 479

Case No. AR

M/s. Toshiba JSW Power Systems Private Limited

Meeting No. 20/81

File No. 01/81/050/060/AM 14

Dated:- 12.01.2016

RA File No.04/24/040/00014/AM 14
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@ubject: Wdiﬂcation/Amendment of ratified norms in respect of Advance
Authorization No. 0410145237 dated 17.04.2013.

Decision : NC decided to send a letter to firm to submit information as per written comments

of DHI vide U.O. No. 3(35)/2013/TSW(B)/390 dated 16.12.2015 (copy enclosed).

The case stands deferred to 23.02.2016.

SI. No. 480

Case No. AR M/s. Apar Industries Limited

Meeting No. 20/81 File No. 01/81/050/0465/AM 14

Dated:- 12.01.2016 | RA File No.34/24/040/00217/AM 14

Subject: Modification/Amendment of ratified norms in respect of Advance
Authorization No. 3410038798 dated 23.12.2013. N
Decision : NC noted that DIPP Deficiency letter was issued to the firm on 10.12.2015. As no
reply from the firm has been received, NC decided to send a reminder to the firm to expedite

reply.

The case stands deferred to 23.02.2016.

SI. No. 481

[ Case No. AR M/s. Polycab Wires Private Limited
Meeting No. 20/8 1 File No. 01/81/162/123/AM16/
Dated:- 12.01.2016 | RA File No0.03/95/039/0005/AM 1 1
Subject: Fixation of norms in respect of Advance Authorization No. 03] 0599686
dated 01.11.2010.

Decision : NC decided to ratify the norms of above AA as per written comments of DIPP vide
U.O. No. 12/2/2016-TSW/ 481-A/R dated 12.01.2016 as under :

I. - Description, sizes, quantities and net weight of export products under the Annual
Advance Authorization may be specified as per enclosed Annexure.

2. Quantity of import item at SI.No. | i.e. Copper Wire Rod/cathode may be allowed as
1.01 Kgs./Kg. content in the Export products at SI. No. 1 to 5 & 7 to 17. Total quantity
of this item may, however, be restricted to 159.648 MT.

3. Quantity of import item at SI.No.2 i.e. Aluminium Ingot/Rod may be allowed as
1.01 Kgs./Kg. content in the Export product at SI. No. 6. Total quantity of this item
may, however, be restricted to 12.047 MT.

4. Quantity of import item at SLNo.3 ie. LDPE Compound( Crosslinkable) may be
allowed as 1.05 kgs/kg content in the Export products at SI. No.] to 8,10to 14, 16 &
17. Total quantity of this item may, however, be restricted to 34.752 MT.

5. Quantity of import item at SI.No.4 i.e. Semi Conducting Compound may be allowed as
1.05 kgs/kg content in the Export product at SI. No. 5 & 6. Total quantity of this item
may, however, be restricted to 6.06 MT.

6. Quantity of import item at SINo. 5 i.e. Copper Tape may be allowed as 1.0] Kgs./Kg.
content in the Export product at SI. No. 5 &6. Total quantity of this item , howeve
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10.

12.

be restricted to 10.008 MT.

Quantity of import item at SI.No.6 i.e. COGEGUM Compound may be allowed as
1.05 kgs./kg content in the Export products at SI. No. 3 to 8, 11, 12, 14, 16 & 17. Total
quantity of this item may, however, be restricted to 95.745 MT.

Quantity of import item at SI.No. 7 i.e. Glass Mica Tape may be allowed as  1.02
Kgs./kg. content in the Export products at SI. No. 7 & 8

Quantity of import item at Sl. No.8 i.e. Galvanised Steel Wire/Steel Armouring wire
may be allowed as 1.02 kgs/kg content in the Export products at SI. No. 1, 3,5, 7, 10,
11,13, 14, 16 & 17. Total quantity of this item may, however, be restricted to 135.134
MT.

Quantity of import item at SI.No. 9 i.e. Lead Ingots may be allowed as 1.01 kgs/kg
content in the Export products at SI. No. 13, 14 & 16. Total quantity of this item may,
however, be restricted to 3.204 MT.

. Quantity of import item at Sl .No.I10 i.e. PVC Resin may be allowed as 1.05

Kgs./Kg. content in the export products at S.No. 1, 2,10, 13, 15, 16 & 17. Total
quantity of this item may, however, be restricted to 4.091 MT.
Quantity of import item at SL.No. 11 i.e. PVC Plasticizer may be allowed as  1.05
Kgs./Kg. content in the export products at Sl. No. 1, 2,10, 13, 15, 16 & 17. Total
quantity of this item may, however, be restricted to  2.228 MT.

RA may take suitable consequential action accordingly.

SI. No. 482

Case No. AR

M/s. Minox Metal Private Limited

Meeting No. 20/81

File No. 01/81/50/00011/AMI 1

Dated:- 12.01.2016

RA File No. 07/24/040/00008/AM11

Subject:

Modification/Amendment of ratified norms in respect of Advance
Authorization No. 0710070925 dated13.04.2010.

Decision : NC decided to send a letter to firm to submit the following information as per
written comments of MoS vide U.O. No. 2(22)/2015-TD dated 16.11.2015(copy enclosed).

The case stands deferred to 23.02.2016.

SI. No. 483

Case No. AR

M/s. Minox Metal Private Limited

Meeting No. 20/81

File No. 01/81/50/00432/AM10

Dated:- 12.01.2016

RA File No. 07/24/040/00391/AM10

Subject:

Modification/Amendment of ratified norms in respect of Advance
Authorization No. 0710069470 dated 19.01.2010.

Decision : NC decided to send a letter to firm to submit the following information as per
written comments of MoS vide U.O. No. 2(22)/2015-TD dated 16.11.2015(copy enclosed).

The case stands deferred to 23.02.2016.

SI. No. 484

Lgasc No. AR

l M/s. Finolex Cables Limited
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Meeting No. 20/81

File No. 01/81/162/00515/AM 13/

Dated:- 12.01.2016

RA File No. 31/80/040/00104/AM02

Subject:

Modification/Amendment of ratified norms in respect of Advance
Authorization No. 3110004038 dated 11.06.2001.

Decision : NC observed that the case has been referred to DoT. NC decided to wait for their

comments.

The case stands deferred to 23.02.2016. N
SI. No. 485

Case No. AR M/s. Asiatic Electrical & Switchgear Private Limited

Meeting No. 20/81

File No. 01/81/50/271/AM 10/

Dated:- 12.01.2016

RA File No. 05/23/040/00058/AM10

Subject:

Modification/Amendment of ratified norms in respect of Advance
Authorization No. 0510251101 dated 16.10.2009.

Decision : NC observed that the case has been referred to DHI. NC decided to wait for their

comments.

The case stands deferred to 23.02.2016.

SI. No. 486

Case No. AR

M/s. Gravita India Limited 1

Meeting No. 20/81

File No. 01/81/050/00313/AM]15/

Dated:- 12.01.2016

RA File No. 13/24/040/00014/AM15/

Subject:

Fixation of norms in respect of Advance Authorization No. 1310047400
dated 17.06.2014.

Decision : NC observed that the case has been referred to MSME. NC decided to wait for their |

comments.

The case stands deferred to 23.02.2016.

SI. No. 487

Case No. AR

Meeting No. 20/81

M/s. NSIL Exports Limited

File No. 01/81/050/00310/AM15/

Dated:- 12.01.2016

RA File No. 11/24/040/00002/AM15/

Subject:

Fixation of norms in respect of Advance Authorization No. 1110028050 |
dated 15.07.2014.

Decision : NC decided to ratify the norms of above AA as per written comments of MoS vide
U.O. No. 2(9)/2014-TW-Vol.I dated 06.0] 2014 (copy enclosed).

RA may take suitable consequential action accordingly. J
SI. No. 488
[ Case No. AR M/s. Manaksia Limited (Formerly Hindusthan Seals Limited)
Meeting No. 20/81 | File No. 01/81/050/00418/AM]5; [) gt
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Dated:- 12.01.2016

RA File No. 02/24/040/00123/AM15/

Subject:

Fixation of norms in respect of Advance Authorization No. 0210204981
dated 15.09.2014.

Decision : NC decided to ratify the norms of above AA as per written comments of DIPP vide
U.O. No. 12/2/2016-TSW/488-A/R dated 12.01.2016 as under :

1. Export item to contain 665.21 MT of Aluminium coils/Sheets.
2. Words “of relevant thickness” may be suffixed with the description of import item

and its quantity may be allowed as applied for i.e. 522.5 MT, being less than the net
content of item in the export product.

'RA may take suitable consequential action accordingly.

SI. No. 489

Case No. AR

M/s. Sumi Motherson Innovative Engineering Limited

Meeting No. 20/81

File No. 01/81/050/00376/AM11/

Dated:- 12.01.2016

RA File No. 05/24/040/00460/AM10/

Subject:

Fixation of norms in respect of Advance Authorization No. 0510258719
dated 17.02.2010.

comments.

Decision : NC observed that the case has been referred to C&PC. NC decided to wait for their

The case stands deferred to 23.02.2016.

SI. No. 490

Case No. AR

M/s. MPP Technologies Private Limited

Meeting No. 20/81

File No. 01/81/050/00464/AM11/

Dated:- 12.01.2016

RA File No. 07/24/040/00268/AM11/

Subject:

Modification/amendment of ratified norms in respect of Advance
Authorization No. 0710074776 dated 12.10.2010.

comments.

Decision : NC observed that the case has been referred to DHI. NC decided to wait for their

| The case stands deferred to 23.02.2016.

SI. No. 491

Case No. AR

M/s. Mayfair International

Meeting No. 20/81

File No. 01/81/050/00558/AM15/

Dated:- 12.01.2016

RA File No. 03/95/040/00780/AM15/

Subject:

Modification/amendment of ratified norms in respect of Advance
Authorization No. 0310792255 dated 22.12.2014.

Decision : NC decided to send a letter to firm to submit the following information as per
written comments of DIPP vide U.O. No. 12/2/2016-TSW/491-A/R dated 12.01.2016:-
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Details of item “R-Tray” proposed to be included in the export products with
drawing(s) thereof.

2. Justification for 7.5 % wastage ( especially keeping in view that earlier 1 %

wastage was claimed for manufacture of Plates and covers from Stainless Steel

Circles) for the manufacture of R-Trays and Plates with wastages claimed at each

stage of manufacturing with complete justification and supported by documentary

evidence/drawings etc.

The case stands deferred to 23.02.2016.

]

SI. No. 492

Case No. AR

M/s. Kiran Udyog

Meeting No. 20/81

File No. 01/81/050/00451/AM14/

Dated:- 12.01.2016

RA File No. 09/24/040/00321/AM 14/ ﬁ

Subject:

Fixation of norms in respect of Advance Authorization No. 0910057813
dated 04.10.2013.

their comments.

Decision : NC observed that the case has been referred to DIPP(Chem.). NC decided to wait for

The case stands deferred to 23.02.2016.

SI. No. 493

Case No. AR

Meeting No. 20/81

[ Ms. Phoenix Foils Private Limited
File No. 01/81/050/00559/AM15/

Dated:- 12.01.2016
Subject:

RA File No. 03/95/040/00554/AM]15/

Modification/amendment of ratified norms in respect of Advance
Authorization No. 0310792002 dated 15.12.2014.

SI. No. 494
Case No. AR

Decision : NC decided to modify the norms of above AA as per written comments of MoS vide
U.O. No. 2(8)/2014-TW-Vol.I] dated 11.01.2016 (copy enclosed).

RA may take suitable consequential action accordingly.

M/s. Shree-Ji Powerlines

Meeting No. 20/81

File No. 01/81/050/00429/AM 14/

Dated:- 12.01.2016

RA File No. 03/95/040/00420/AM 14/

Subject:

SI. No. 495

Decision : NC decided to send a letter to firm to submit information as per
of DHI vide U.O. No. 3(12)/2014/TSW(B)/395 dated 22.12.2015 (copy enclosed).

The case stands deferred to 23.02.2016. -

Fixation of norms in respect of Advance Authorization No. 0310746451
dated 22.08.2013.

written comments
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Case No. AR M/s. Bharat Heavy Electricals Limited

Meeting No. 20/81 File No. 01/81/050/00640/AM15/

Dated:- 12.01.2016 | RA File No. 07/24/040/00268/AM15/

Subject: Fixation of norms in respect of Advance Authorization No. 0710107135
dated 05.12.2014.

Decision : NC decided to ratify the norms of above AA as per written comments of DIPP vide
U.O. No. 12/2/2016-TSW/495-A/R dated 12.01.2016 as under :

I.  Net weight of export item may be specified as 2180 MT.

2. Import item at SI. No. 1 may be allowed on net to net with accountability clause.

3. Quantity of import item at SI. No. 2 may be allowed as applied for i.e. 160 MT, being
less than the net content of this item in the export product.

RA may take suitable consequential action accordingly.

SI. No. 496

Case No. AR M/s. Ratnesh Metal Private Limited

Meeting No. 20/81 F.No. 01/81/050/00374/AM11/

Dated:- 12.01.2016 | RA File No. 08/24/040/00256/AM10/

Subject: Modification/amendment of ratified norms in respect of advance
authorization no. 0810085115 dated 21.12.2009.

Decision : NC observed that the case has been referred to MoS. NC decided to wait for their
comments.

The case stands deferred to 23.02.2016.

SI. No. 497

Case No. AR M/s. Raychem RPG (P) Limited

Meeting No. 20/81 F.No. 01/81/162/456/AM13 /DES-I1

Dated:- 12.01.2016 | RA File No. 03/95/039/00009/AM1 1

Subject Amendment/Modification of norms in respect of Advance Authorization
No. 0310622958 dated 23.03.2011.

Decision : NC decided to ratify the norms of above AA as per written comments of DIPP vide
U.0. No. 12/2/2016-TSW/497-A/R dated 12.01.2016 as under :

1. Description and weight of export item may be specified as under:

Description of export Qty Weight
product (per unit)
(In Kgs)
Surge Arrester Indoor 1 No. 665 Gms.
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2. List of import items may be specified as per enclosed annexure.
3. Quantities of import items may be allowed as under:
(1) Import items at SI. No. | »3t06, 111017, 19,20 & 22 to 24 of the list may be
allowed on net to net basis with accountability clause.
(ii) Import items at SI. No. 2, 7 to 10 & 2] put together may be allowed upto 2 %
of FOB value of exports.
(iii)  Import item at SI. No. 18 may be allowed as 1.20 Kgs./Kg. content in export
item.

RA may take suitable consequential action accordingly.

SI. No. 498
[ Case No. AR M/s. Friction Metal Fibres (India) Private Limited

Meeting No. 20/81 HQ File No.: 01/81/050/00337/AM15/

Dated:- 12.01.2016 | RA File No.- 05/23/040/00140/AM 15/

Subject: Fixation of norms in respect of Advance Authorization No. 05 10389786
dated 18.07.2014. =
Decision : NC observed that the case has been referred to MSME. NC decided to wait for their

comments.

The case stands deferred to 23.02.2016.

RLA File No.: 05/23/040/00273/AM 15/
Fixation of norms in respect of Advance Authorization No. 0510391350

dated 25.09.2014.

Decision : NC observed that the case has been referred to MSME.
comments.

SI. No. 499
Case No. AR
Meeting No. 20/81
Dated:- 12.01.2016
Subject:

NC decided to wait for their

The case stands deferred to 23.02.201 6.

SI. No. 500

Case No. AR M/s. Jalan Wires Private Limited

Meeting No. 20/8]1
Dated:- 12.01.2016
Modification/amendment of norms fixed in

Authorization No. 03 10791013 dated 13.] 1.2014.

32



Decision : NC decided to convey to the Company the written comments of DIPP vide U.O.
No. 12/2/2016-TSW/ dated 12.01.2016 as under :

Status quo may be maintained and firm may be informed as under:

1. As intimated by the firm vide their letter dated 04.03.2015, export item namely,
Enameled Aluminium Wire, contains 93 % Aluminum by weight i.e. 39060 Kgs. and
balance 7 % is the weight of Enameling/varnishing materials

1. Quantity of import item at SI. No. 1 (Aluminium Rod 9.5 mm) has been allowed as

39451 Kgs. as 1.01 Kgs./Kg. of Aluminium content in the export product taking clue
from SION C-1.

RA may take suitable consequential action accordingly.
-

SI. No. 501
Case No. AR M/s. Gamesa Wind Turbines Private Limited ]
Meeting No. 20/81 HQ File No.: 01/81/050/00278/AM15/
Dated:- 12.01.2016 RA File No.: 04/24/040/00004/AM15/

Subject: Fixation of norms in respect of Advance Authorization No. 0410157311
dated 22.04.2014.

Decision : NC observed that the case has been referred to DHI. NC decided to wait for their
comments.

The case stands deferred to 23.02.2016.

Date:27.01.2016 (P mna Sahu)
Place:New Delhi Foreign Trade Development Officer
. UMNA 5520
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Government of India
Office of the Development Commissioner

Ministry of Micro Small & Medium Enterprises
Mechanical Division

30(196)/15-ME
Subject: AA No 1310045824 dated 17.01.14 of M/s Gravita India Ltd.

Norms may be fixed as follows:-

e Percentage of Lead content in the item of import may be mentioned as 50-
55%.

* Import may be allowed, as applied, inclusive of 5% wastage.

This issues with the approval of Director (ME).

Y
é/ﬂ W
(KSSodhi)
AD(ME)

Shri P. Sahu, FTDO, DGFT Udyog Bhawan New Delhi
O/o The DC (MSME) UO note no 30(196)/15-ME dated 28.12.15
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Ministry of Heavy Industries & Public Enterprises
Department of Heavy Industry
TSW(B) Section

Subject: Application of M/s EFD Induction Pvt. Ltd. for ratification of norm of
AA No. 0710104269 Dated 21.05.2014.

Reference: DGFT UO No. 01/81/50/343/AM16/DES-I1/264 Dated 24.11.2015.

Reference above application it is observed that the firm has proposed to
import various items required for the manufacture of HHT 125 hand held
Transformer and claimed all imported items as components with nil wastage.
The proposal is therefore recommended as per condition of GN-4 for
engineering products.

This issue with the approval of IA (KKT). ;e ﬁ/:
ﬂ { e 121 5_

(Gajraj Singh)
Sr. Development Officer
FTDO, DES-II, DGFT.

DHI UO No. 3(207)/2015/TSW(B)/  dated 18.12.2015.
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12006
Ministry of Heavy Industries & Public Enterprises
Department of Heavy Industry
TSW(B) Section

Subject: Application of M/s EFD Induction Pvt. Ltd. for ratification of norm of
AA No. 0710104271 Dated 21.05.2014.

Reference: DGFT UO No. 01/81/50/344/AM16/DES-11/263 Dated 24.11.2015.

Reference above application it is observed that the firm has proposed to
import various items required for the manufacture of HHT 240 hand held
Transformer and claimed all imported items as components with nil wastage.
The proposal is therefore recommended as per condition of GN-4 for
engineering products.

This issue with the approval of IA (KKT). % !
(

(Gajraj Singh)
Sr. Development Officer
FTDO, DES-II, DGFT.
DHI UO No. 3(208)/2015/TSW(B)/ dated 18.12.2015.
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Government of india
Ministry of Steel
Technical Division

Subject: Ratification of norms in terms of Para 4.7 of HBP (Vol-l) of Advance
Authorization (AA) No 5610004271 dated 29.05.2014 - M/s National Steel & Agro
Industries Limited; Indore.

DGFT may refer to the UO Note No 01/81/50/249/AM-15-DES-11/74 dated
28.42.2018 whereby the request of M/s National Steel & Agro Industries Limited;
Indore was forwarded to Ministry of Steel for ratification of the above-mentioned
Advance Authorization.

The applicant has informed DGFT with a copy to this Ministry vide their letter
No NSAIL/Jt DGFT/2015/20 dated 9" December 2015 that they have exported
5056.01 MT against the aforesaid AA. The quantity of items of import, required for
per tonne of export, has been calculated as per the revised norm published by DGFT
vide PN No 33(RE:2012)/2009-2014 dated 30.11.2012 and is enclosed herewith for

consideration of Norms Committee. i
DT
(S.K. nagar)

Deputy Industrial Adviser
Telefax: 011-23062490

Encl: as above

ﬁhri P.8ahu, FTDO, DGFT, UdyogBhawan, New Delhi.
M

inistry of Steel U.O.No. 2(9)/2014-TW- Vol-| dated 31.12.2015
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SI.No Advanced Description of Item of Export Quantity | Thickness Zinc Quantity of Input per ton of export product
Authorisation of Export (MM) Coating in| HotRolled | Zinciningot| Rolling | Rolling Pickling | Steel VCl Guard |Applicato| Primer | Backer | Top Coat
No. & Date MT (gms/m2) | Alloy Steel form (Kg) |Mill Rolls | Oil (Kg) | Oil (Kg) | Strappin [ Rusto - |Film (Kg)| rRolls (litre) (litre) (litre)
Sheets/ (Kg) g (Kg) Paper (Kg)
Strips/ Wide (Sq
Coils of Metre)
relevent
grade (MT)
1 5610004271 |Cold Rolled Galvanised Colour Coated Alloy 5056.01
dated Steel Sheets/Hoops & Strips/Wide Coils
29.05.2014  |(Plain/Corrugated) having coating thickness of 174.18 0.250 100 1.02 60.83 1.25 0.35 0.45 2.00 5.00 23.15 0.13 13.22 15.94 28.33
Primer 4-10 Micron, Backer 4-14 Micron and Top
Coat 12-28 Micron 50.18 0.280 80 1.04 43.01 1.25 0.35 0.45 2.00 5.00 20.47 0.13 11.69 14.09 25.05
743.66 0.280 100 1.03 53.81 1.25 0.35 0.45 2.00 5.00 20.47 0.13 11.69 14.09 25.05
357.81 0.300 100 1.03 53.81 1.25 0.35 0.45 2.00 5.00 20.47 0.13 11.69 14.09 25.05
431.88 0.350 100 1.05 43.74 1.28 0.35 0.45 2.00 5.00 16.63 0.13 9.49 11.44 20.35
101.08 0.350 120 1.04 52.53 1.25 0.35 0.45 2.00 5.00 16.63 0.13 9.49 11.44 20.35
51.96 0.370 140 1.04 56.07 1.25 0.35 0.45 2.00 5.00 15.20 0.13 8.68 10.46 18.60
152.01 0.380 120 1.04 48.03 1.25 0.35 0.45 2.00 5.00 15.20 0.13 8.68 10.46 18.60
201.46 0.400 100 1.06 36.84 1.258 0.35 0.45 2.00 5.00 14.00 0.13 7.99 9.63 17.13
51.15 0.400 120 1.05 44.23 1.28 0.35 0.45 2.00 5.00 14.00 0.13 7.99 9.63 17.13
105.83 0.420 140 1.04 51.65 1.25 0.35 0.45 2.00 5.00 14.00 0.13 7.99 9.63 1743
101.83 0.430 120 1.06 44.23 1.25 0.35 0.45 2.00 5.00 12.97 0.13 7.41 8.93 15.87
364.68 0.450 100 1.06 34.14 1.25 0.35 0.45 2.00 5.00 12.97 0.13 7.41 8.93 15.87
25.66 0.470 140 1.05 44.59 1.25 0.35 0.45 2.00 5.00 12.09 0.13 6.90 8.32 14.79
49.48 0.470 180 1.04 57.41 1.25 0.35 0.45 2.00 5.00 12.09 0.13 6.90 8.32 14.79
359.93 0.480 180 1.04 57.41 1.28 0.35 0.45 2.00 5.00 12.09 0.13 6.90 8.32 14.79
600.94 0.500 100 1.07 29.79 1.25 0.35 0.45 2.00 5.00 11.31 0.13 6.46 7.79 13.84
789.66 0.500 200 1.04 59.74 1.25 0.35 0.45 2.00 5.00 11.31 0.13 6.46 7.79 13.84
243.64 0.550 100 1.08 26.42 1.25 0.35 0.45 2.00 5.00 10.03 0.13 5.73 6.90 12.27
98,98 0.600 200 1.05 50.13 1.25 0.35 0.45 2.00 5.00 9.49 0.13 5.42 6.53 11.62
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Ministry of Heavy Industries & Public Enterprises
Department of Heavy Industry
TSW(B) Section

Subject: Application of M/s Alstom India Ltd. for ratification of norm of AA No.
0310786931 Dated 16.07.2014.

Reference: DGFT ID Note No. 01/81/50/387/AM15/DES-11/259 Dated
20.11.2015.

Reference above application and subsequent reply dated 16.11.2015
forwarded to this office under above reference, has been examined and based
on information made available therein the proposal is recommended as under:

Export Product: Stator Winding for 250 MW Generator — 1 Set
(Net wt./Set 7340 Kg.)

Import Item: Copper Flats of relevant Grade & Size - 1.01 kg/kg content in fthe
export product.

This issue with the approval of JS (RKS). i

RO e T L
(Gajraj Singh)
Sr. Development Officer
FTDO, DES-II, DGFT.

DHIUO No. 3(143)/2014/TSW(B)/  dated 01.01.2016.




R -
b B
s
-~ (@)
: ™
: e ]
et
ik
3 N
—~ .
gt
_—
[ 9
=
- s bt
" vy -
y e e
- )
-
- i
~ X
w
s P
\

-
g
e )
=
.
- \
™
-

By

W

ey

VIR,

R 1Y




3

i
72-7-76

Government of India
Ministry of Micro Small & Medium Enterprises
Office of the Development Commissioner
Mechanical Division

30(16)/15-ME
Subject: AA no 0510392310 dated 08.12.14 in respect of M/s Bindal Smelting Pvt. Ltd.
Norms may be ratified as under:-

Import of Sno 1 of items of import may be allowed for 63.6 MT inclusive of 6% wastage.
Import of Sno 2 of items of import may be allowed for 63.6 MT inclusive of 6% wastage.

L

(K.S. Sodhi)
AD (ME)

This issues with the approval of Director (ME)

Shri P. Sahu, FTDO, DGFT Udyog Bhawan New Delhi
O/o The DC (MSME) ID note no 30(16)/15-ME dated 12.01.16
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Department of Industrial Policy & Promotion
(TSW)

NC Meeting dated 12 /01/2016- Case No. 31/5/81 (M/s Supra Quality Exports (India)
Pvt. Ltd.) (Advance Authorization No. 0310794963 dated 27 .03.2015)

Advance Authorisation may be ratified as under on repeat basis:

1. Quantity of import item at Sl. No. 1 may be allowed as 169.13 Kgs. on net
to net content basis in export product at Sl. No. 1, taking clue form SION
C-228.

2. Quantity of import item at SI. No. 2 may be allowed as 1005.72 Kgs. on
net to net content basis in export product at SI. No. 1.

3. Quantity of import item at S1. No. 3 may be allowed as 184.8 Kgs. on net
to net content basis in export product at Sl. No. 2, taking clue form SION
C-228.

4. Quantity of import item at S1. No. 4 may be allowed as 984.744 Kgs. on net
to net content basis in export product at S1. No. 2 .

Norms committee may take a view

—_—

gl T
e B

(S. K. Jain)
Development Officer

Norms Committee 11
DIPP No.12/2/2016-TSW/36 dated 12 /01/2016
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)2.2/ 74

Ministry of Heavy Industries & Public Enterprises
Department of Heavy Industry
TSW(B) Section

Subject: Application of M/s TD Power System Ltd. for ratification of norm of AA
No. 0710108076 Dated 17.04.2015.

Reference: DGFT UO No. 01/81/50/104/AM16/DES-II/269 Dated 30.11.2015.

Reference above application and subsequent reply submitted by the firm
under above reference has been examined and based on information made
available therein, the proposal is recommended as under:

Export Product: 4 MVA Alternator GE Part No. 5GTA 52 Al - 5 No.
(Net weight/unit 7.828 MT)

Import Item:

Sl. No. Import Item Recommendation

1-37, 39-47, 58-77, Components Net to net basis as per condition of

95-100, 103-112, GN-4.

118-124, 132

128 Stator Frame Deleted as duplicate of import item
no. 7.

38 KPT COV Wire 1 kg/kg content in the export
product.

Rest of the import items are Insulating Material, Paint/Varnish may be alloywed
within 2% of FOB value of export product.

This issue with the approval of IA (KKT).

[ —=vurtr
(Gajraj Singh)

Sr. Development Officer
FTDO, DES-II, DGFT.

DHI UO No. 3(143)/2015/TSW(B)/\%\. dated 23.12.2015.
ob
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Government of India
Ministry of Micro Small & Medium Enterprises
Office of the Development Commissioner
Mechanical Division

Zy/

el
13- 76

30(183)/15-ME

Subject: AA né 0510393999 dated 27.04.15 in respect of M/s Bindal Smelting Pvt. Ltd.

The following needs to be clarified:-

Detailed technical note on manufacturing process including the relevant flow sheet

Difference between the import and export product.

Size and specification including grade, composition, range, thickness etc of the items

proposed for import.

Detailed calculation as to how the quantity of raw material proposed for import has been
arrived at, including the net weight of components to be manufactured out of these
imported materials, wastages claimed at each stage of manufacturing with complete

Justification and supported by documentary evidence/drawing

This issues with the approval of Director (ME) for taking view by NC.

Shri P. Sahu, FTDO, DGFT Udyog Bhawan New Delhi

b

O/o The DC (MSME) UO note no 30(1 83)/15-ME dated 02.12.15
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(K.S.Sodh’i)
AD (ME)
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Department of Industrial Policy & Promotion
(TSW)

NC Meeting dated 12/01/2016- Case No. 28/8/81(M/s Baroda Equipment and Vessels Pvt.
Limited) (Advance Authorization No. 3410041222 dated 12.05.2015)

Advance Authorisation may be ratified as under:

1. Net Empty weight of export products may be specified as 280 MT.

2. Quantities of import items at SI. No. 1to 5, 10 & 12 to 16 may be allowed on net

to net basis with accountability clause. Quantity of import item at Sl. No. 16 may

accordingly be reduced as 40 Sets.

Import items from Sl. No 6 to 9 may be deleted as requested by the firm.

4. Word “Relevant” may be prefixed with the description of import item at SI. No.
11 and its quantity may be allowed as 1.02 Mtr./mtr. content in export items.

(98

Norms committee may take a view e e R
[ L1e1] g
(S. K. Jain)

Development Officer
Norms Committee 11

DIPP No.12/2/2016-TSW/43 dated 12 /01/2016
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Govt of India
Ministry of Micro Small & Medium Enterprises
Office of the Development Commissioner
Mechanical Division
30(136)/15-ME

Subject: AA no 0310796526 dated 09.06.15 in respect of M/s Anglo Steel Pvt. Ltd.
Norms may be fixed as follows:-

e Per unit weight of 133/8” coupling may be specified as 34.95 kg.

e Per unit weight of 95/8” LTC coupling may be specified as 28 kg.

e Relevant size of import may be allowed as 199 MT inclusive of 23% wastage
after affecting 1/3 rd recovery for scrap.

This issues with the approval of Director (ME)

R
(K.S. Sodhi)
AD (ME)

Shri P. Sahu, FTDO, DGFT Udyog Bhawan New Delhi
O/o The DC (MSME) ID note no 30(136)/15-ME dated 12.01.16
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Govt of India
Ministry of Micro Small & Medium Enterprises
Office of the Development Commissioner
Mechanical Division

30(137)/15-ME
Subject: AA no 0310796525 dated 09.06.15 in respect of M/s Anglo Steel Pvt. Ltd.

Norms may be fixed as follows:-

Per unit weight of 133/8” coupling may be specified as 34.95 kg.
Per unit weight of 95/8” LTC coupling may be specified as 28 kg.

Relevant size of import may be allowed as 199 MT inclusive of 23% wastage
after affecting 1/3 rd recovery for scrap.

This issues with the approval of Director (ME)

T
o i
(K.S. Sodhi)
AD (ME)

Shri P. Sahu, FTDO, DGFT Udyog Bhawan New Delhi
O/o The DC (MSME) ID note no 30(137)/15-ME dated 12.01.16
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Govt of India
Ministry of Micro Small & Medium Enterprises
Office of the Development Commissioner
Mechanical Division

30(138)/15-ME
Subject: AA no 0310796527 dated 09.06.15 in respect of M/s Anglo Steel Pvt. Ltd.
Norms may be fixed as follows:-

Per unit weight of 13-3/8” coupling may be specified as 34.95 kg.
* Per unit weight of 9-5/8” LTC coupling may be specified as 28 kg.

* Relevant size of import may be allowed as 199 MT inclusive of 23% wastage
after affecting 1/3 rd recovery for scrap.

This issues with the approval of Director (ME)

% LA
(K.S. Sodhi)
AD (ME)

Shri P. Sahu, FTDO, DGFT Udyog Bhawan New Delhi
O/o The DC (MSME) ID note no 30(138)/15-ME dated 12.01.16
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Department of Industrial Policy & Promotion
(TSW)

NC Meeting dated 12/01/2016- Case No. 44/5/81 (M/s Mittal Appliances Limited) (Advance
Authorization No. 5610004629 dated 16.06.2015)

Advance Authorisation may be ratified as under on repeat basis:
1. Quantities of import items at SI. No. 1, 2 & 3 may be allowed as applied for ie.
207.92 MT, 13.56 MT & 4.52 MT respectively as 1.13 Kgs./kg. content in the
export products.
Norms committee may take a view
/ — -})—‘:i.”“ '(6

(S. K. Jain)
Development Officer

’ ")/
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Norms Committee 11
DIPP No.12/2/2016-TSW/52 dated 12 /01/2016
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Department of Industrial Policy & Promotion
(TSW)

NC Meeting dated 12/01/2016- Case No. 1/14/81(M/s Diamond Engineering (Chennai) Pvt.
Limited) (Advance Authorization No. 0410160813 dated 16.07.2015)

Advance Authorisation may be ratified as under:

1. Word “Relevant” may be prefixed with the descriptions of import items at Sl. No.
1 to 45.
2. Quantities of import items at SI. No. 1 to 37 may be allowed on net to net basis
with accountability clause as claimed by the firm.
3. Quantities of import items at SI. No. 38 to 45 may be allowed as 1.02 Kgs./Kg.
content in export items.
Norms committee may take a view

- ] sy &
(S. K. Jain)
Development Officer
Norms Committee 11

DIPP No.12/2/2016-TSW/55 dated 12 /01/2016
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Ministry of Heavy Industries & Public Enterprises
Department of Heavy Industry
TSW(B) Section

Subject: Application of M/s Toshiba Transmission 8 Distribution Systems (I)
Pvt. Ltd. for ratification of norm of AA No. 0910062433 Dated
03.08.2015.

Reference: DGFT UO No. 01/81/50/275/AM16/DES-11/247 Dated 26.10.2015.

Reference above application, the firm may be requested to furnish
working out calculation as per Sl. No. 11 of SDL for input requirement for ea
rating of export product separately.

ﬁ — o)y
(Gajraj Singh)
Sr. Development Officer
FTDO, DES-II, DGFT.

DHI UO No. 3(195)/2015/TSW(B)/  dated 16.12.2015.
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Department of Industrial Policy & Promotion
(TSW)

NC Meeting dated 12/01/2016- Case No. 2/14/81(M/s Diamond Engineering (Chennai) Pvt.
Limited) (Advance Authorization No. 0410160895 dated 10.08.2015)

Advance Authorisation may be ratified as under:

1. Word “Relevant” may be prefixed with the descriptions of import items at Sl. No.
1 to 8.

2. Quantities of import items at SI. No. 1 & 2 may be allowed as 1.05 Kgs./Kg.
content in export items.

3. Quantities of import items at Sl. No. 3 to 8 may be allowed as 1.02 Kgs./Kg.
content in export items.

4. Import items at SI. No. 9 may be allowed on net to net with accountability clause

Norms committee may take a view o
% , e l ’(’
(S. K. Jain)

Development Officer
Norms Committee I1

DIPP No.12/2/2016-TSW/59 dated 12 /01/2016
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Department of Industrial Policy & Promotion
(TSW)

NC Meeting dated 12/01/2016- Case No. 13/17/81 (M/s KEI Industries Ltd.) (Advance
Authorization No. 0510395590 dated 11.09.2015)

Advance Authorisation may be ratified as under:

1.

Net weight of export products may be specified as under:

SI. | Net Export SI. | Net Export SI. | Net Export | SI. | Net Export

No. | Weight No. | Weight No. | Weight No. | Weight
(Kgs./Km) (Kgs./Km) (Kgs./Km) (Kgs./Km)

1 1476.5 10 | 1646.7 19 [623 28 | 1110.6

2 1476.5 11 |2013 20 | 889 29 [1297.1

3 1701.1 12 | 3238.1 21 | 83.6 30 |2516.2

4 3861.1 13 | 5797.8 22 [ 100.5 31 34743

5 950.8 14 11194 23 [ 1214 32 [5322

6 1410.1 15 [ 139.8 24 | 146.5 33 [623.2

7 4453.1 16 | 172.7 25 | 175.8 34 | 601.8

8 17204.9 17 | 195.8 26 |[215.2 35 120929

9 8569.8 18 |231.6 27 [ 421.8 36 | 9745.8

Quantities of import item at S1. No 1 viz. Copper Wire Rod/CC Rod(EC Grade)/ Copper
Cathode (99.99% purity) (Electrolytic grade ) may be allowed as under:

For Export products mentioned at Sl. No. 1 to 4, 15 to 18, 21 to 24, 28, as per
Engineering Table 4.

For Export product mentioned at Sl. No. 5, as  1.01 Kgs./kg content in the Export
product.

For Export products mentioned at SI. No. 6, 7, 10 to 12, 25 to 27, 29,32 to 35 as per
Engineering Table 5.

For Export products mentioned at Sl. No. 8, 9, 13 as 5013.7 Kgs./Km,
3479.2 Kgs./Km, 3493.3 Kgs./Km respectively , taking clue from Engineering Table 5.
For Export products mentioned at SI. No. 14,19,20 as 18.2 Kgs./Km, 18.2 Kgs./Km,
27.3 Kgs./Km respectively , taking clue from Engineering Table 5.

For Export products mentioned at SI. No. 30, 31, 36 as 1294.4 Kgs./Km,
1756.7 Kgs./Km, 4448.2 Kgs./Km respectively, taking clue from Engineering Table 5.

3. Quantities of import item at SI. No 2 viz. Relevant XLPE Compound may be allowed as

4.

3

1.05 Kgs./kg content in the export products at S1. No. 1 to 13 & 27 to 36.

Quantities of import item at SI. No. 3 i.e. PVC Resin may be allowed as  1.05 Kgs./kg
content in the export products at Sl. No. 6 to 36.

Quantity of import item at SI. No. 4 i.e. Galvanised Steel Wire/G.I. Wire may be allowed
as 1.01 kgs/kg content in the Export products at SI. No. 1 to 8 , 10 to 13 & 27 to 36 as
claimed by the firm.

€4






6. Quantities of import item at SI. No 5 viz. Glass Mica Tape may be allowed as
1.02 kgs./kg content in the Export products at SI. No. 1 to 5.

7. Quantity of import item at SI. No. 6 i.e. Semi Conducting Tape/Water Blocking
Tape(Cable grade) may be allowed as 1.02 Sq.Meters/ Sq. Meters content in the Export
products at Sl. No. 8 & 9.

8. Quantity of import item at SI. No. 7 i.e. Wooden Drum may be allowed as per packing

policy.
Norms committee may take a view i
k [~lawig
(S. K. Jain)
Development Officer

Norms Committee 11
DIPP No.12/2/2016-TSW/65 dated 12/01/2016
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Departmeht of Industrial Policy & Promotion
(TSW)

NC Meeting dated 12/01/2016- Case No. 5/17/81 (M/s Mandeep Cable Pvt. Limited)
(Advance Authorization No. 0510395660 dated 17.09.2015)

Advance Authorisation may be ratified as under on repeat basis as per their
Advance Authorization No. 0510391808 dated 29.10.2014 ratified in NC meeting No.
03/81 dated 19.05.2015:

(i) “30 V, HDPE Insulated, MPPO Jacketted” may suffixed with description of
export item.

(ii) Net Weight of export items may be specified as 19869 Kgs.

(iii) Quantity of import item at Sl. No. 1 may be allowed as 3026 Kgs. as
1.01 kgs./Kg. content in the export item.

(iv) Quantity of import item at Sl. No. 2 may be allowed as s 1.02 Kgs./kg. content
in the export item as claimed by the firm.

(v) Quantity of import item at Sl. No. 3 may be allowed as 3100 Kgs. as
1.05 kgs./Kg. content in the export item.

(vi) Quantity of import item at SI. No. 4may be allowed as applied for i.e. 330 Kgs.
on net to net basis.

Norms committee may take a view

/ - 1’7_3?-\ 1% g
(S. K. Jain)
Development Officer
Norms Committee 11
DIPP No.12/2/2016-TSW/66 dated 12 /01/2016
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Ministry of Heavy Industries & Public Enterprises
Department of Heavy Industry
TSW(B) Section

Subject: Application of M/s Kotsons Pvt. Ltd. for ratification of norm of AA No.
0610038228 Dated 22.09.2015.

Reference: DGFT UO No. 01/81/50/326/AM16/DES-I1/261 Dated 24.11.2015.

Reference above application it is observed that there are existing SIONs at
Sl. No. C-334 up-to 100 KVA rating Distribution Transformer Copper Wound 3-
Phase and C-326 for 200 KVA rating Distribution Transformer Copper Wouynd
3-Phase. O/o DGFT is therefore advised to ratify the norm as per existing SJON
mentioned above.

9 [IRYAN
(Gajraj Singh)
Sr. Development Officer

This issue with the approval of IA(KKT). ﬁ

FTDO, DES-II, DGFT.
DHI UO No. 3(214)/2015/TSW(B)/  dated 18.12.2015.
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Ministry of Heavy Industries & Public Enterprises
Department of Heavy Industry
TSW(B) Section

Subject: Application of M/s Toshiba Transmission & Distribution Systems India
Pvt. Ltd. for ratification of norm of AA No. Oq10062658 Dated

24.09.2015. ﬁ
S

Reference: DGFT UO No. 01/81/50/333/AM16/DES-11/262 Dated 24.11.2015.

Reference above application it is observed that the firm has proposed to
import various raw material and components required for the manufacture of 3-
Phase Aluminium Wound Transformers ranging from 300 KVA to 1000 KVA
ratings. It is further observed that there are existing SIONs at Sl. No. C-324 &
C-335 covering all ratings of export products covered in the subject
authorization.

In view of the above the proposal may be recommended as under:

[y

SION C-324 may be applied for export product no. 1 & 2. /
2. SION C-335 may be applied for export product form Sl. No. 3 to 9.

This issue with the approval of IA (KKT). (/
J 7220
(Gajraj Singh)

Sr. Development Officer
FTDO, DES-II, DGFT.

DHI UO No. 3(212)/2015/TSW(B)/  dated 22.12.2015.
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42. L3
2.01-76

Department of Industrial Policy & Promotion
(TSW)

NC Meeting dated 12/01/2016 -Case No. 470-A/R (M/s Larsen & Toubro Limited)
(Advance Authorization No. 0310516404 dated 21.04.2009)

Norms may be modified as under:

1. Net weight of export items at SI. No. 1 & 2 may be modified as 3806 Kgs.
& 12090 Kgs. respectively

2. Import item at S1. No 2 may be deleted.

3. Quantity of import item at Sl. No. 3 may be allowed as 177217 Nos.
(612.5 Kgs.) on net to net basis with accountability clause.

Norms committee may take a view ;
% - l_'—rt'f 29 1§
(S. K. Jain)
Development Officer

Norms Committee 11
DIPP No.12/2/2016-TSW/470-A/R dated 12/01/2016
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Department of Industrial Policy & Promotion
(TSW)

NC Meeting dated 12/01/2016 -Case No. 477-A/R ( M/s. Electro Copper & Alloys Mfg.
Co. ) (Advance Authorization No. 0210163840 dated 12.08.2011)

Advance Authorisation may be ratified as under:

1. Net content of “Electrolytic Copper” in export items at Sl. No. 1 to
4 may be specified as 47.493 MT .
2. Quantity of import item may be allowed as under:
(i) As 1.02 Kgs./Kg. content in export item at SI. No.1 taking clue
from SION C-1189.
(i) As 1.02 Kgs./Kg. content in export item at SI. No. 2.
(iii) As 1.05 Kgs./Kg. content in export items at Sl. No.3 & 4
taking clue from SION C-1890.

Norms committee may take a view o
™
g
, L O B

(S. K. Jain)
Development Officer

Norms Committee 11
DIPP No.12/2/2016-TSW/477-A/R dated 12/01/2016
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Ministry of Heavy Industries & Public Enterprises
Department of Heavy Industry
TSW(B) Section

Subject: Request of M/s Toshiba JSW Power Systems Pvt. Ltd. for
modification/amendment of norm of AA No. 0410145237 Dated
17.04.2013.

Reference: DGFT ID Note No. 01/81/50/60/AM14/DES-1I/243 Dated
20.10.2015.

Reference subject application for modification/amendment of norm the
firm may be requested to furnish working out calculation as per Sl. No. 11 of
SDL justifying the higher wastage claimed for all inputs need to be reconsidered
linking with MW ranting of export product. It is also requested to provide
proper description of imported material rather than “End Plate Material” etc

This issue with the approval of IA(KKT).
[ givis
(Gajraj Singh)
Sr. Development Officer

FTDO, DES-II, DGFT.
DHI UO No. 3(35)/2013/TSW(B);  dated 16.12.2015.
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~ 12-07- 76

Department of Industrial Policy & Promotion
(TSW)
NC Meeting dated 12/01/2016 -Case No. 481-A/R (M/s Polycab Wires Pvt. Limited)
(Annual Advance Authorization No. 0310599686 dated 01.11.2010)
Advance Authorisation may be ratified as under:

1. Description, sizes, quantities and net weight of export products under the Annual
Advance Authorization may be specified as per enclosed Annexure.

2. Quantity of import item at SL.No.1 i.e. Copper Wire Rod/cathode may be allowed as
1.01 Kgs./Kg. content in the Export products at SI. No. 1 to 5 & 7 to 17. Total quantity of
this item may, however, be restricted to 159.648 MT.

3. Quantity of import item at SLNo.2 i.e. Aluminium Ingot/Rod may be allowed as
1.01 Kgs./Kg. content in the Export product at S1. No. 6. Total quantity of this item may,
however, be restricted to 12.047 MT.

4. Quantity of import item at S1.No.3 i.e. LDPE Compound( Crosslinkable) may be allowed
as 1.05 kgs/kg content in the Export products at SI. No.1 to 8, 10 to 14, 16 & 17. Total
quantity of this item may, however, be restricted to 34.752 MT.

5. Quantity of import item at S1.No.4 i.e. Semi Conducting Compound may be allowed as
1.05 kgs/kg content in the Export product at S1. No. 5 & 6. Total quantity of this item may,
however, be restricted to 6.06 MT.

6. Quantity of import item at SI.No. 5 i.e. Copper Tape may be allowed as 1.01 Kgs./Kg.
content in the Export product at SI. No. 5 &6. Total quantity of this item may, however, be
restricted to 10.008 MT.

7. Quantity of import item at SL.No.6 i.e. COGEGUM Compound may be allowed as
1.05 kgs./kg content in the Export products at Sl. No. 3 to 8, 11, 12, 14, 16 & 17. Total
quantity of this item may, however, be restricted to 95.745 MT.

8. Quantity of import item at SI.No. 7 i.e. Glass Mica Tape may be allowed as 1.02 Kgs./kg.
content in the Export products at S1. No. 7 & 8

9. Quantity of import item at SI. No.8 i.e. Galvanised Steel Wire/Steel Armouring wire
may be allowed as 1.02 kgs/kg content in the Export products at Sl. No. 1, 3,5, 7, 10, 11,
13, 14, 16 & 17. Total quantity of this item may, however, be restricted to 135.134 MT.

10. Quantity of import item at SL.No. 9 i.e. Lead Ingots may be allowed as 1.01 kgs/kg content
in the Export products at Sl. No. 13, 14 & 16. Total quantity of this item may, however, be
restricted to  3.204 MT.

11. Quantity of import item at SI .No.10 i.e. PVC Resin may be allowed as  1.05 Kgs./Kg.
content in the export products at S.No. 1, 2,10, 13, 15, 16 & 17. Total quantity of this item
may, however, be restricted to 4.091 MT.

12. Quantity of import item at SL.LNo. 11 i.e. PVC Plasticizer may be allowed as 1.05
Kgs./Kg. content in the export products at Sl. No. 1, 2,10, 13, 15, 16 & 17. Total quantity
of this item may, however, be restricted to 2.228 MT.

Norms committee may take a view

% f;_,—];\ O N 3
(S. K. Jain)
Development Officer

Norms Committee 11
DIPP No.12/2/2016-TSW/481-A/R dated 12/01/2016
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|SCHEDULE OF CONSUMPTION AND CIF VALUES OF RAW MATERIALS |

LAnnual™ Sance Authorisation no. 0310598686 Dt. 01.11.2010 ]

RA3! Mai ERIAL CONTENTS IN THE FILE NO:03/95/039/00005/AM11

Sr. No. Size & type Of Cables Qty (KMS) | Total Cable wt Name of the Raw Material Consumption of Consumption Total Consumption
(Metric tons) Raw Material for Total P.O. of P.O.
without Wastage | Qty ( Without Wastage) in Qty (Kgs)
(Kgs Per K.M.) KGS

1 Copper Conductor XLPE/PE Insulated armoured PVC sheathed cables for 1100 VILT
1.01 |3 Core x4 Sgmm £1.900 19.437 Copper Wire Rod / Cathode 95.053 5883.810 5942648
1.01 Cross Linkable LDPE Compound 19.981 1236.821 1298.662
1.01 PVC Resin 63.809 3949.751 4147.238
1.01 PVC Plasticizer 21.367 1322597 1388.727

| 101 Galvanised Steel Wire / Steel Armouring Wire 113.339 7015.697 7186.011
1.01 Indegenious Item 2170.325
1.01 21579.000
1.02  |3.5 Core x 70 S mm 2.048 7.467 Copper Wire Rod / Cathode 2159.073 4421.782 4466.000
1.02 Cross Linkable LDPE Compound 132.533 271.428 285.000
1.02 PVC Resin 219.029 448.571 470.999
1.02 PYC Plasticizer 152.065 311.429 327.000
1.02 Galvanised Steel Wire / Steel Armouring Wire 983.265 2013.726 2054.001
102 Indegenious llem 0.064
1.02 7466.936
1.03 |10 Pair X 1.5 Sq mm 2.146 2.554 Copper Wire Rod / Cathode 278.206 597.030 603.000
1.03 Cross Linkable LDPE Compound 90.090 193.334 203.001
1.03 PVC Resin 213.021 457.143 480.000
1.03 PVC Plasticizer 106.510 228.571 240,000,
1.03 Galvanised Steel Wire / Steel Armouring Wire 502.075 1077.452 1099.001
1.03 Indegenious Item 0.470
1.03 __2554.000

| 104 [10ParX055qmm {1801 3156 2515 |Copper Wire Rod / Cathode 324,700 1024.753 1035.001
1.04 Cross Linkable LDPE Compound 176.836 558.095 586.000!
1.04 PVC Resin 50.999 160.953 169.001
1.04 PVC Plasticizer 25.349 . 80.000 84.000
1.04 Galvanised Steel Wire / Steel Armouring Wire 219.004 691.176 705.000]
1.04 Indegenious ltem 0.022
1.04 2515.00
1.05 |2 Pair X1 Sqmm (1 & O} 0.506 0.136 Copper Wire Rod / Cathode 41.091 20.792 21.000
1.05 . Cross Linkable LDPE Compound 16.940 8.572 9.000
1.05 PVC Resin 62.111 31.428 33.000
1.05 PVC Plasticizer 31.997 16.191 17.000
1.05 Galvanised Steel Wire / Steel Armouring Wire 116.252 58.823 60.000
105 Indegenious Item 0.194
1.05 136.000
1.06 |2 Traid X 0.05 Sqmm (I & 0) 2.046 0.980 Copper Wire Rod / Cathode 92913 190.100 192.001
1.06 Cross Linkable LDPE Compound 41.893 85.714 89.999
1.06 PVC Resin 83.788 171.428 180.001
1.06 PVC Plasticizer 41.893 85.714 89.999
1.06 Galvanised Steel Wire / Steel Armouring Wire 218.025 446.078 455.000

| 1.06 Indegenious ftem 0.965
1.08 980,00
1.07 120 Traid X 0.05 Sqmm (1 & Q) 1.032 1.558 Copper Wire Rod / Cathode 312.763 322.772 326.000
1.07 Cross Linkable LDPE Compound 201.181 207.619 218.000
1.07 PVC Resin 247.324 255.238 268.000
1.07 PVC Plasticizer 123.662) 127.619 134.000]
1.07 Galvanised Steel Wire / Steel Armouring Wire 624.145 644.118 657.000
1.07 Indegenious ltem 0.634
1.07 1558.000
1.08 |1 Traid X 1 Sq mm 1.021 0.250 Copper Wire Rod / Cathode 30.061 30.693 31.000
1.08 Cross Linkable LDPE Compound 10.261 10.476) 11.000
1.08 PVC Resin 49.438 50.476 53.000
1.08 PVC Plasticizer 25.186, 25715 27.000
1.08 Galvanised Stee! Wire / Steel Armouring Wire 129.630 132.353 135.000]
1.08 Indegenious Item 0.287]
1.08 250.000
109 [5 Traid X 0.5 Sqg mm 1.016 0.575 Copper Wire Rod / Cathode 109.145 110.891 112.000
1.09 Cross Linkable LOPE Compound 41.245 41.905 44.000
1.09 PVC Resin 132171 134.286) 141.000
1.09 PVC Plasticizer 65.617 66.667 70.000
1.09 Galvanised Steel Wire / Steel Armouring Wire 217.115 220.589 225,000
1.09 Indegenious Item 0.663
1.09 : 575.000
110 {3 Corex 25 Sqmm Copper, Wire Rod / Cathode 64.378 394.059] 398.000
1.10  Linkable LDPE Compound 17.115 104.762 110.000
”g [PVC Righ 50.412 308574 324,003
: = |RVC Plasicizer 27.695 169523 177.999
1.10 _|Gav eel Wire / Steel Armouring Wire 98.984 605.883 618.001
1.10 [ind Item 2199
110 AY T E 1585.000
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Sr. NN Size & type Of Cables Qty (KMS) | Total Cable wt Name of the Raw Material Consumption of Consumption Total Consumption
N (Metric tons) Raw Material for Total P.O. of P.O.
= without Wastage | Qty ( Without Wastage) in Qty (Kgs)
(Kgs Per K.M.) KGS
1.11 |7 Core x 2.5 Sgmm 0.934 0.521 Copper Wire Rod / Cathode 148.415 147.524 149.000
1.1 Cross Linkable LDPE Compound 39.283 39.047 41,000
1.1 PVC Resin 61.320 60.952 64.000
1.11 PVC Plasticizer 30.660 30.476 32.000
1.1 Galvanised Steel Wire / Steel Armouring Wire 243.619 242157 247.000
1.1 Indegenious ltem 0.843
1.11 521.000;
112 |12 Core x 2.5 Sg mm 4.003 2.964 Copper Wire Rod / Cathode 253.275 1013.861 1023.999
1.12 Cross Linkable LDPE Compound 66.141 264.762 278.000
1.12 PVC Resin 71.137 284.762 289.000
1.12 PVC Plasticizer 35.450 141.904 149.000
1.12 Galvanised Steel Wire / Stee! Armouring Wire 313.980 1256.864 1282.001
1.12 Indegenious ltem 1.847
1.12 2964.000
1.13 |3 Core x 16 Sgmm 0.500 0.302 Copper Wire Rod / Cathode 411.881 205.941 208.000
1.13 Cross Linkable LDPE Compound 34.286 17.143 18.000
1.13 PVC Resin 30.475 15.238 16.000
1.13 PVC Plasticizer 15.238 7.619 8.000
1.13 Galvanised Steel Wire / Steel Armouring Wire 111.765, 55.882 57.000|
1.13 Indegenious Item 0177
1.13 302.000
114 {3 Core x 4 Sgmm ((1&0) 8.103 2.362 Copper Wire Rod / Cathode 100.533 814.616 822.762
1.14 Cross Linkable LDPE Compourd 21.978 178.089 186.993
1.14 PVC Resin 10.989 89.040 93.492
1.14 PVC Plasticizer 5.129 41.557 43,635
| 114 Galvanised Steel Wire / Steel Armouring Wire 152.338 1224 397 1259.085
~1.14 Indegenious Item 4.301
1.14 2362.000
115 |3 Core x 6 Sq mm 0.500 0.163 Copper Wire Rod / Cathode 156.436 78.218 79.000|
1.15 Cross Linkable LDPE Compound 24.762 12.381 13.000
1.15 PVC Resin 45.714 22.857 24.000
1.15 PVC Plasticizer 22.857 11.429 12.000
1.15 Galvanised Steel Wire / Steel Armouring Wire 74.510 37.255 38.000
1.15 Indegenious Item 0.861
1.15 163.000
1.16 |5 Core x 6 Sqmm 0.500 0.298 Copper Wire Rod / Cathode 261.386 130.693, 132.000
1.16 Cross Linkable LOPE Compound 40.000, 20.000 21.000
1.16 PVC Resin 51.429 25714 27.000]
1.16 PVC Plasticizer 24.762 12.361 13.000
1.1 Galvanised Steel Wire / Steel Armouring Wire 217.647 108.824 111.000
1.16 Indegenious Item 0.383
1.16 298.000
95.592 43.667 Copper Wire Rod / Cathode §132.762
Cross Linkable LDPE Compound 1828.993
PVC Resin 2171.497[
PVC Plasticizer 1097.633
Galvanised Steel Wire / Steel Armouring Wire 6948.087
2 Copper Conductor XLPE/PE Insulated Unarmoured PVC sheathed cables for 1100 VLT
201 |4 Corex 25 Sqmm 0.300 0.299 Copper Wire Rod / Cathode 792.079 237.624 240.000
201 Cross Linkable LDPE Compound 57.143 17.143 18.000
201 PVC Resin 95.238 28571 30.000
201 PVC Plasticizer 49.524 14.857) 15.600
201 Indegenious Item 0.805
2.01 99,000
3 Copper Conductor XLPE/PE Insulated Armoured ZHFR sheathed cables for 1100 VILT
301 [1Pairx15qmm 23.400 4,785 Copper Wire Rod / Cathode 25.348 593.132 599.063,
3.01 Cross Linkable LDPE Compound 8.8%0 208.015 218.416
301 Cogegum Compound 99.263 2322.751 2438.888
30 Galvanised Steel Wire / Steel Armouring Wire 70.536 1650.549 1683.560
301 Indegenious Item 1588.553
3.01 6363.000
302 |1 Pairx 1.5 S mm 19.703 4118 Copper Wire Rod / Cathode 30.089, 592.846 598.774]
3.02 Cross Linkable LDPE Compound 7.952 156,686 164.520
3.02 Cogegum Compound 88.571 1745.123 1832.379
3.02 Galvanised Steel Wire / Steel Armouring Wire 82.353 1622.600 1655.052
3.02 Indegenious Item 0.746
302 3118.000
o :
303 |12 Pairx 1 Sq mm (1& 0) / 2069 ,T'Fs‘é‘; Z¥ er Wire Rod / Cathode 321.087 664.329 670.973
3.03 = oYY = - |Cross Linkable LDPE Compound 147.086 304.320 319.536
303 AP g um Compound 310,699 542.836 674,978
303 L " . ‘ Py anised Steel Wire / Steel Armouring Wire 667.159 1380.352 1407.959
3.03 B 2dC " o < enious ftem 1.162
L - b ISR i ! 2933000
IR
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Sr. NH Size & type Of Cables Qty (KMS) | Total Cable wt Name of the Raw Material Consumption of Consumption Total Consumption
! (Metric tons) Raw Material for Total P.O. of P.O.
= without Wastage | Qty ( Without Wastage) in Qty (Kgs)
(Kgs Per K.M.) KGS
304 [6Pairx1Sgmm(l &0Q) 3.227 2.398 Copper Wire Rod / Cathode 146.299 472107 476.828
3.04 Cross Linkable LOPE Compound 75.785 244.557 256.785
304 Cogegum Compound 251.820 812,623 853.254
3.04 Galvanised Steel Wire / Steel Armouring Wire 268.691 867.066 884.408
3.04 Indegenious ltem 1.646
3.04 2398.000
3.05 |2 Pairx1.5Sqmm 3.895 1.289 Copper Wire Rod / Cathode 56.683 220.781 222.989
3.0 Cross Linkable LDPE Compound 15.714 61.207 64.268
3.05 Cogegum Compound 105.820 412,169 432777
3.05 Galvanised Steel Wire / Steel Armouring Wira 151.961 591.887 603.725
3.05 Indegenious Item 2.956
3.05 1289.000
3.06 |6 Pairx 1.58qmm 3.000 2.595 Copper Wire Rod / Cathode 121.684 365.052 368.703
3.06 Cross Linkable LDPE Compeund 76.113 228.340 239.757
3.06 Cogegum Compound 216.189 648.566 £80.994
3.06 Galvanised Steel Wire / Steel Armouring Wire 450.362 1351.085 1378.107,
3.06 Indegenious Item 1.967
3.06 2595.000
307 |12 Pairx1Sqmm 11.017 13.595 Copper Wire Rod / Cathode 229974 2533.626 2558.963
307 Cross Linkable LDPE Compound 147.430 1624.231 1705.443
3.07 Cogegum Compound 272.840 3005.87¢ 3156.172
3.07 Galvanised Steel Wire / Steel Armouring Wire 583.672 6430.310 5558.916
3.07 Indegenicus liem 0.955
3.07 13595.000
3.08 {6 Pairx1Sqmm 4.753 3.19 Copper Wire Rod ! Cathode 121.509 577.532 583.307
3.08 Cross Linkable LDOPE Compound 75.779 360.178 378.187
3.08 Cogegum Compound 216.037 1026.825] 1078.166
3.08 Galvanised Steel Wire / Steel Armouring Wire 259123 1231.609 1256.242,
3.08 Indegenious Item 2.856
3.08 3199.000
3.08  [12 Pairx 1.5 Sg mm 4644 5.280 Copper Wire Rod / Cathode 329.073 1528.244 1543.526
3.09 Cross Linkable LOPE Compound 164.569 764,256 802.469
3.09 Cogegum Compound 187.875 872.493 916.117
3.09 Galvanised Steel Wire / Steel Armouring Wire 455.235 2114.113 2156.395
3.09 Indegenious Item 0.894
309 5280.000
310 |z Pairx 18qmm 8.043 2453 Copper Wire Rod / Cathode 39.328 316.313, 319.476
g;g Cross Linkable LDPE Compound 13.655/ 109.829 115.321
Cogegum Compound 106.661 357.874 900.768
310 Galvanised Steel Wire / Steel Armouring Wire 145.130 1167.284 1190.629
3.10 Indegenious Iltem : 1.700)
3.10 2453.000
g:} 10 Pair x 1.5 Sq mm 14.855 13.095 Copper_\'\ﬁre Rod / Cathode 267.559 3974.595 4014.341
3-11 Cross Linkable LDPE Compound 79.524 1181.326 1240.393
3.11 ngg@m Compound 318.033 4724.385 4960.604
3-11 Galvam§ed Steel Wire / Steel Armouring Wire 216.166 3211141 3275.364
; Indegenious Item 3.552
an 13095,000|
312 |30 Pairx 1.5 Sq mm 1.050 5.457 Copper Wire Rod / Cathode 793.965 833.664 842.000
g:i Cross Linkja‘hle LDPE Compound 238.549 250.476 263.000
e Cogegum Compound _ 632.200 663.810 §97.001
] Galvanised Steel Wire / Steel Armouring Wire 3532.213 3708.823 3783.000
;.;2 Indegenious ltem 0.227
.12 5457.000
g:g 20 Pairx 0.75 Sg mm 2.866 4.246 gopper _Wire Red / Cathode 250.061 716.676 723.843
A ross Linkable LDPE Compound 133.166 381.653 400.736
\ Cogegum Compound 387.646 1110.993 1166.542
3.13 Galvanised Steel Wire / Steel Armouring Wire 710.533) 2036.389 2077.116
313 Indegenious Item i 0.290]
313 4246.000
g: : 3 Core X 4 Sq mm 3.562 1.535 Copper Wire Rod / Cathode 102.290 364.357 368.001
S Cross Linkable LOPE Compound 20.320 72.380 75.999
o GCE?BQI:S";(‘CE?;;OWG — : 138.231 482.380 516.999
= | van S ire / Steel Armouring Wire 169.821 604.901 616.999
ndegenious Item 0.982
314 1535.000
315 |3 Core X6 Sq mm 0.280 Copper Wire Rod / Cathode 157.158 79.208 80.000
315 Linkable LDPE Compound 24.566 12.381 13.000
g:g At A= | Cogegum Compound 158.730) 80.000 84.000
) 2 c¥alvanised Steel Wire / Steel Armouring Wire 213.975 107,843 110,000
315 ¢ |Indegenious Item 0.568|
e 1T
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Sr. NH Size & type Of Cables Qty (KMS) | Total Cable wt Name of the Raw Material Consumption of Consumption Total Consumption
d: (Metric tons) Raw Material for Total P.O. of P.O.
s without Wastage | Qty ( Without Wastage) in Qty (Kgs)
(Kgs Per K.M.) KGS
3.15 280.000
3.16 |3 Core X 10 Sgmm 1.333 1.004 Copper Wire Rod / Cathode 258.480 344.554 348.000
3.16 Cross Linkable LDPE Compound 29.293 39.048 41.000
3.16 Cogegum Compound 191.476; 255.238 268.000
3.16 Galvanised Steel Wire / Steel Armouring Wire 273.598| 364.706 372.000
3.16 Indegenious Item 0.454
3.16 1004.000
3.17 20 Pairx 1 Sqmm 9.807 12.077 Copper Wire Rod / Cathode 348.569 3453.276 3487.809
17 Cross Linkable LDPE Compound 104.978 1040.018, 1092.019
i Cogegum Compound 352.488 3492095 3666.700
3.17 Galvanised Steel Wire / Sieel Armouring Wire 412.705 4088.667 ___4170.441)
3N Indegenicus Item 2.944
317 12077.000
318 [5Pairx 1Sqmm(l & 0) 22.439 11.175 Copper Wire Rod / Cathode 87.132 1955.148 1974.699
3.18 Cross Linkable LDPE Compound 39.591 . 888.302 932.812
3.18 Cogegum Compound 3 166.939 3745.945 3933.243
3.18 Galvanised Steel Wire / Steel Armouring Wire 203.896 4575.224 4666.729
3.18 Indegenious Item 10.291
3.18 11175.000
3.9 [10Pairx 1 Sqmm (1 & Q) 8.623 3.354 Copper Wire Rod / Cathode 173.969 1500.137 1515.139
319 Cross Linkable LDPE Compound 5.244 45.217) 47.478
319 Cogegum Compound 23.366 201.483 211.657
3.19 Galvanised Steel Wire / Steel Armouring Wire 186.339] . 1606.803 1638.939
3.19 Indegenious Item 0.360
219 3354.000/
320 [2Pairx1Sqgmm{l& Q) 4.089 2.030 Copper Wire Rod / Cathode 34.867 142,572 143.998
3.20 Cross Linkable LDPE Compound 36.102 147.621 155.002
3.20 um Compound 176.082] 719.999 755.999
320 Galvanised Steel Wire / Steel Armouring Wire 249.114 1018.626 1038.999
3.20 Indegenious Item 1.182
320 2030.000).
321 [5PairX 1.5 5qmm 21174 9.5 Copper Wire Rod / Cathode 87.072 1843668 1862.105
2 Cross Linkable LDPE Compound 26.284 556.533 584.360
32 Cogegum Compound 166.941 3534.808 3711.548
32 Galvanised Steel Wire / Steel Armouring Wire 171.584, 3633.126 3705.789
3.2 Indegenious Item 2864
i 9571.0C0
322 [5Traid X15gmm (1 &0) 6.523 4.170 Copper Wire Rod / Catnode 130.676 852.401 860.925
3.22 Cross Linkable LDPE Compound 39.366/ 256.783 269.622
322 Cogegum Compound 211.317 1378.422 1447.343
3.22 Galvanised Steel Wire / Steel Armouring Wire 257.682 1680.862 1714.479
3.2 Indegenious Item 1.533
3.22 4170.000
323 |20 Pairx 1Sqmm (1 & 0) 3542 4.562 Copper Wire Rod / Cathode 348.575 1234.654 1247.000
3.3 Cross Linkable LDPE Compound 105.133 372.382 391.001
3.23 Cogegum Compound : 352.505 1248.572 1311.000
i Galvanised Steel Wire / Steel Armouring Wire 481.339 1704.904 1739.002
3.23 Indegenious Item 1.489
3.23 4562.000
3.24 |7 Core X 2.5 Sgmm 0.300 0.179 Copper Wire Rod / Cathode 151.815 45.544 . 46.000)
324 . - Cross Linkable LDPE Compound 60.317] 18.085 19.000
EY Cogegum Compound 184127 55.238 58.000
34 Galvanised Steel Wire / Steel Armouring Wire 199.346 59,804 61.000
3.24 Indegenious Item 0.319
324 179.000)
3.25 |27 Core X 2.5 Sq mm 1.530 2331 Copper Wire Rod / Cathode 586.293 895.498 904.453)
325 Cross Linkable LDPE Compound 234.375 358.594 376.524
3.25 Cogegum Compound 338.542 517.969 543.868
3.25 Galvanised Steel Wire / Steel Armouring Wire 365.004 558.594) 569.766
325 Indegenious em 0.344
3.25 2331.000
326 [10 Pairx 1 Sq mm 17.746 14.383 Copper Wire Rod / Cathode 174.241 3092.074 3122.994
3.26 Cross Linkable LOPE Compound 52.487 931.428 978.000
326 Cogegum Compound 233.560 414,756 4351994
326 Galvanised Steel Wire / Steel Armouring Wire 349.982 6210.787 6335.003
3.26 Indegenious Item 3.955
3.26 14383.000
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Sr. No. - Size & type Of Cables Qty (KMS) | Total Cable wt Name of the Raw Material Consumption of Consumption Total Consumption
I (Metric tons) Raw Material for Total P.O. of P.O.
without Wastage | Qty (Without Wastage) in Qty (Kgs)
(Kgs Per K.M.) KGS
327 [10Traid X1 Sqmm (1 & O) 0.561 0.461 Copper Wire Rod / Cathode 174.724 98.020) 99.000
3.27 Cross Linkable LDPE Compound 52627 29.524 31.000
3.27 Cogegum Compound 234.275 131.428 138.000
327 Galvanised Steel Wire / Steel Armouring Wire 360.0C1 201.961 206.000
.7 Indegenious Item 0.067
3.27 461.000
328 |19 Core X 2.5 Sq mm 0.852 0.982 Copper Wire Rod / Cathode 411.379 350.495 354.000
3.28 Cross Linkable LDPE Compound 165.437 140.952 148.000
328 Cogegum Compound 276.101 235.228) 247.000
3.28 Galvanised Steel Wire / Steel Armouring Wire 299.180 254,902 260.000
3.28 |Indegenious Item 0.413
3.28 982.000,
329 |1 Parx2.5Sqmm 3.088 0.818 Copper Wire Rod / Cathode 45.209 139.605 141.001
329 Cross Linkable LDPE Compound 11.720 36.191 38.001
3.29 Cogegum Compound 107.945 333.333 350.000
3.9 Galvanised Sleel Wire / Steel Armouring Wire 100.008 308.824, 315.001
3.29 Indegenious ltem 0.046
3.9 818.000
3.30 |2 Pairx 2.5Sqmm 2057 0.799 Copper Wire Rod / Calhode 86.158 177.228 179.000
3.30 Cross Linkable LDPE Compound 24.539 50477 53.001
3.30 Cogegum Compound 135.657 279.047 292.999
3.30 Galvanised Steel Wire / Steel Armouring Wire 142.030 292.157 298.000!
3.30 Indegenious ltem 0.092
330 799.000
33 20 Pair x 1.5 5q mm 3.958 7.216 Copper Wire Rod / Cathcde £30.941 2101.462 2122.473
3.31 Cross Linkable LDPE Compound 159.048 629.510 660.986
33 Cogegum Compound 480.952 1903.610 1998:790
33 Galvanised Steel Wire / Steel Armouring Wire 651.961 2580.461 2632.070
3.31 Indegenious Item 0.856
3 7216.000
3.32__|5Pair X 2.5 5amm 1.053 1.229 Copper Wire Rod / Cathode 201.980 212685 214.812
3.32 Cross Linkable LDPE Compound 60.000 63.180 66.339
342 Cogegum Compound 340.000 358.020 375.921
3.32 Galvanised Steel Wire / Steel Armouring Wire .- 564706 594.535) 606.528
3.32 Indegenious ltem 0.480] ~
3.32 1229.000
333 |5Traid X 0.75 5g mm (1&0) 0.695 0.598 Copper Wire Rod / Cathode 116.584 81.026 81.836
3.33 Cross Linkable LOPE Compound 41.200 28.634 30.066
3‘33 Cogegum Compound 242857 168.786 177.225
3.3 |Galvanised Stesl Wire / Steel Armouring Wire 458:892 318.930 325.309
3.33 Indegenious Item 0.624
3.33 598.000
23,33: 10 Traid X 0.75 Sqmm (1 & Q) 1.036 1.265 Copper_Wire Rod / Cathode 224.564 232.649 234.975
3.34 Cross Linkable LDPE Compound 82,629 85.603 89.883
L Cogegum Compound 308.571 319.680, 335.664
3.34 Galvanised Steel Wire / Steel Armouring Wire 605.147 626.932 639.471
3.34 Indegenious Item 0.136
3.34 1265.000
217.094 145.522 Copper Wire Rod / Cathode 31664.012
Cross Linkable LDPE Compound 11870.919
Cogegum Compound 43253.489
Galvanised Steel Wire / Steel Armouring Wire 58192.993
4 Copper Conductor XLPE/PE Insulated Unarmoured ZHFR sheathed cables for 1100 VILT
:DB: 1 Core x 6 59 mm 3.047 0.184 Copper Mra Rod / Cathode 52.692 160.553 162.158
: Cross Linkable LDPE Compound 0.000, 0.000 0.000
4.01 Cogegum Compound 7.509 22.879 24.023
401 Indegenious tem 0.569
4.01 184.000
402 |1 Core x 16 Sq mm 2041 0.309 Copper Wire Rod / Cathode 137.165 279.954 282.754
4,02 Cross Linkable LDPE Compound 0.000/ 0.000 0.000
4.02 Cogegum Compound 14.061 28.698 30.133
4.02 Indegenious Item 0.347
4.02 309.000
:gg 1 Core x 70 Sqg mm 6.466 4.051 CopperWim Rod / Cathode 597.899 3866.015 3904.675,
. Cross Linkable LDPE Compound 0.000 0.000] 0.000
4.03 Cogegum Compound 28.266 182.766 191.504
4.03 o Indegenious Item 2.219)
403 =Y ] 4051.000
[ ] 7
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Sr. N(;-J Size & type Of Cables Qty (KMS) | Total Cable wt Name of the Raw Material Consumption of Consumption Total Consumption
. (Metric tons) Raw Material for Total P.O. of P.O.
§ without Wastage | Qty (Without Wastage)in|  Qty (Kgs)
(Kgs Per K.M.) KGS
404 |30Pairx0.75 Sgmm (1& 0) 2020 1.555 Copper Wire Rod / Cathode 395.050 798.000 805.980
4.04 Cross Linkable LDPE Compound 137.143 217.029 290.880
4.04 Cogegum Compound 237.162 479.067 503.020
4.04 Indegenious Item 0.904
4.04 1555.000
4.05 |5 Pairx 0.75 Sgmm 3.041 0.550 Copper Wire Rod / Cathode £55.443 199.011 201.001
4,05 Cross Linkable LDPE Compound 33.197 100.953 106.000
4.05 Cogegum Compound 82.053 249.524 262.000
4.05 Indegenious Item 0.512
4,05 550.000
4.06 |30 Pairx 7.5 5 mm 1.026 0.971 Copper Wire Rod / Cathode 485.399 498.019 503.000
4.06 Cross Linkable LDPE Compound 171.726 176.191 185.000
4.06 Cogegum Compound 288.685 296.191 311.000
4.06 Indegenious Item 0.599
4.06 971.000
407 |2Pairx1.5Sqmm (1&0) 3148 0513.__|Copper Wire Rod / Cathode 55.099 204,632 206.961
4.07 Cross Linkable LDPE Compound 15.714 48,469 51.942
4.07 Cogegum Compound 81.905 257.836 270.728
4.07 Indegenious tem 0.764
4.07 513.000
20.789 8.133 Copper Wire Rod [ Cathode 6066.549
Cross Linkable LDPE Compound 633.822
Cogegum Compound 1592.809
5 Copper Conductors Screened with Semi Conducting Compound XLPE /PE Insulated ZHFR Sheathed armourcd Cables for Above 1.1 KV
5.01 |3 Core x 35 S mm 9.116 29.385 Copper Wire Rod / Cathode 962.352 8772805 8860.533
5.01 Cross Linkable LDPE Compound 247.540 2256.575) 2369.403
5.01 Semi Conducting Compound 175.176 1596.906 1676.751
5.01 Copper Tape 542,630 4946612 4996.078
5.01 Cogegum Compound 85.709 781.319 820.385
5.01 Galvanised Steel Wire / Steel Armouring Wire 1209.867 11029.145) 11249.727
5.01 Indegenious Item 1.638
501 20385.000
6 Aluminium Conductors Screened with Semi Conducting Compound XLPE /PE Insulated ZHFR Sheathed Unarmoured Cabies for Above 1.1 KV
.01 1 Core x 630 Sq mm 7.108 26.037 Aluminium Ingot / Rod 1678.092 11927.878 12047.157
6.01 Cross Linkable LDPE Compound 592.592 4212.147 4422754
6.01 Semi Conducting Compound 587.370 4175029 4383.781
6.01 Copper Tape 698.186 4962.707 5012.334
6.01 Cogegum Compound 106.558 757.415 745.286
6.01 Indegenious item 1.823
26037.000,
7 Copper Conductor XLPE Insulated Armoured Glass Mica tape Screened ZHFR Sheathed Cables for 1100 VILT
7.01 |1 Tradx1.55qmm 19.686 5.083 Copper Wire Rod / Cathode 44.040 866.064 875.633]
7.01 Cross Linkable LDPE Compound 22.898 450.772 473.310
7.01 Cogegum Compound 102.851 2024.733 2125.970
7.01 Glass Mica Tape 10.573 208.131 212.294
7.01 Galvanised Steel Wire / Steel Armouring Wire 128.467 2528.995 2579.575
7.01 Indegenious Item 3.405
7.01 6083.000,
7.02 |5 PairX1.5 Sqmm (1 & 0) 1.132 1.518 Copper Wire Rod / Cathode 220411 249.5'05 252.000
7.02 Cross Linkable LDPE Compound 105.166 119.048 125.000
7.02 Cogegum Compound 311.290 352.381 370.000,
7.02 Glass Mica Tape 37.241 42.157 43.000
7.02 Galvanised Steel Wire / Steel Armouring Wire 666.875 754.902 770.000
7.02 Indegenious Item 0.008
702 1518.000
703 [1PairX1.5Sq mm 60.126 14.033 Copper Wire Rod / Cathode 25.677 1543.869 1559.308
103 Cross Linkabie LDPE Compound 8.764 526,933 553,279
10 Cogegum Compound 93.362) 5613478 5894.152
;gg Glass Mica Tape 8.363 502.818 512.875
) Galvanised Steel Wire / Steel Armouring Wire 97.046 5834.993 5951.692
7.03 Indegenious ltem 10.909
7.03 14033.000
;g: 6 Pair X 1.5 Sqmm (1 & O) 5217 5475 COPPef_Wire Red / Cathode 220.226 1148.940 1160.429
?:04 Cross Linkable LDEE Compound 104.525 545.316 572.582,
- Cgs_agur.n Compound 2?’:"61 4 1422.256 1493.369
. Glass Mica Tape 37.301 194,603/ 198.495
7.04 Galvanised Steel Wire / Steel Armouring Wire 414.571 2162.856 2206.113
7.04 )\ _~)__|Indegenious Item 1.029
7.04 /] et 5475.000
[
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Sr. NN Size & type Of Cables Qty (KMS) | Total Cable wt Name of the Raw Material Consumption of Consumption Total Consumption
L (Metric tons) Raw Material for Total P.O. 3 of P.O.
without Wastage | Qty ( Without Wastage) in Qty (Kgs)
(Kgs Per K.M.) KGS
7.05 "[12Traid X 1.5Sq mm (1 & O) 5.712 7.761 Copper Wire Rod / Cathode 426.685 2437.226 2461.598
7.05 Cross Linkable LDPE Compound 205.215 1172.189 1230.799
7.05 Cogegum Compound 386.621 2208.378 2318.798
7.05 Glass Mica Tape 66.526 379.999 387.599
71.05 Galvanised Steel Wire / Steel Armouring Wire 273523 1562.361 1593.608
7.05 Indegenious Item 0.846 i
7.05 7761.000/
7.06 |6 Traid X1.5Sqmm (I & O) 1,709 2664 Copper Wire Rod / Cathode 300.367, 513.328 518.461
7.06 Cross Linkable LDPE Compound 154.750 264.467 277,690
7.06 Cogegum Compound 341.978 584.441 613,663
7.06 Glass Mica Tape 50.947 87.069 88.810
7.06 Galvanised Steel Wire / Steel Armouring Wire 710.509 1214.260 1238.545
7.06 Indegenious Item 0.437
7.06 2664.000
7.07 {12 Pairx 1.5 Sg mm 2.957 4.579 Copper Wire Rod / Cathode 427.355 1263.690| 1276.327,
7.07 Cross Linkable LDPE Compound 183.185 541.677 568.761
7.07 Cogegum Compound 378.972 1120.621 1176.652
7.07 Glass Mica Tape 66.447 196.484 200.414,
707 Galvanised Steel Wire / Steel Armouring Wire 492,513 1456.360! 1485.487
7.07 Indegenious llem 0.167,
707 4579.000
7.08 |2 Corex 2.5 Sq mm 0.751 0.240 Copper Wire Rod / Cathode 43.219 32.457 32.782
7.08 Cross Linkable LDPE Compound 17177 12.900 13.545
7.08 Cogegum Compound 112.606 84.567 88.795
7.08 Glass Mica Tape 25.541 18,181 19.565
7.08 Galvaniced Steel Wire / Steel Armouring Wire 113.847 90.008 91.8C5,
7.08 Indegenious Item Y 0.889
7.08 240,000
7.09 |2 Core x 6 Sgmm 2.061 0.748 Copper Wire Rod / Cathode 90.191 185.884| 187.743
7.09 Cross Linkable LOPE Compound 20.987 43.254 45.416)
7.09 Cogegum Compound 87.270 179.862 188.856/
7.08 Glass Mica Tape 46.872 96.602 98.534
7.09 Calvanised Steel Wire / Steel Armouring Wire 117.091 241.325 246.151
.09 Indegenious Item 1.073
7.09 748.000
7.10 |2 Core x 16 Sqmm 5.405 4.554 Copper Wire Rod / Cathode 276.720 1495.671 1510.627
7.10 Cross Linkable LDPE Compound 37.851 204.587 214.816
| __7.10 Cogegurn Compound 254.782 1377.096 1445.951
z. 10 Glass Mica Tape 78.687 425,305 433.811
7.10 Galvanised Steel Wire / Steel Armouring Wire 194.403 1050.748 1071.763
710 Indegenious ltem 0.554
7.10 3 4554.000
741 |2 Core x 70 Sg mm 1.073 2.318 Copper Wire Rod / Cathode 1084.050 1163.186 1174.818
7.1 Cross Linkable LDPE Compound 91.065 97.712) 102.598
;H Cogegurp Compound 349.080, 374.563 393.291
s Glass Mica Tape 136.708 146.688, 149.621
7.11 Galvanised Steel Wire / Steel Armouring Wire 498.545 534.939 545.638
7.11 Indegenious Item 0.912
mm 2318.000
712 |2 Core x 95 5q mm 1.498 3.827 Copper Wire Rod / Cathode 1196.704] 1791.165 1809.076
712 Cross Linkable LOPE Compound 100.807 151.008 158.559
7.12 Cogegum Compound 380.185 569.517 597.993
712 Glass Mica Tape 153.065 229.291 233.877
712 Galvanised Steel Wire / Steel Armouring Wire 724.423 > 1085.185 1106.889)
712 Indegenious Item 0.834
712 3827.000
713 |2 Corex 4 Sqgmm 2031 0.879 Copper Wire Rod / Cathode 69.759 141.681 143.098
713 Cross Linkable LOPE Compound 23.545 47.819 50.210
7.13 Cogegum Compound 159.770 324.492 340.716
713 Glass Mica Tape 43.626 88.605 90.377,
713 Galvanised Steel Wire / Steel Armouring Wire 135.728 275.664 281.178
713 Indegenious ltem 0.738
713 879.000
7.4 |2 Core x 10 Sqmm 2729 1.947 Copper Wire Rod / Cathode 177.038 483.136 487.967|
7.14 Cross Linkable LDPE Compound 33.435 91.245] 95.807
;14 Cogegumn Compound 197.625 539.318] 566.284
14 Glass Mica Tape 67.091 183.092 186.754
714 s Galvanised Steel Wire / Steel Armouring Wire 238,065 649.679 662.672,
714 ¥ P Indegenious Item 0.531
7.14 fiIl st 1947.000,
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Sr. No"j Size & type Of Cables Qty (KMS) - | Total Cable wt Name of the Raw Material Consumption of Consumption Total Consumption
- (Metric tons) Raw Material for Total P.O. of P.O.
: without Wastage | Qty ( Without Wastage) in Qty ( Kgs)
(Kgs Per K.M.) KGS
7.15 |3 Core x 70 Sq mm 3.358 10.139 Copper Wire Rod / Cathode 1775.557, 5962.322 6021.945
7.15 Cross Linkable LDPE Compound 160.660 539.496 566.471
7.15 Cogegum Compound 578.955 1944132 2041.338
7.15 Glass Mica Tape 219.412 736.785 751.520
7.15 Galvanised Steel Wire / Steel Armouring Wire 284.582 955.628 974.740
715 Indegenious Item 0.638
716 |2 Core +E x 70 Sq mm 0.506 1.777 Copper Wire Rod / Cathode 1775.330 898.317, 907.300,
7.16 Cross Linkable LDPE Compound 161.857, 81.905 86.000]
7.16 Cogegum Compound 579.710 293.334 _308.000
7.16 Glass Mica Tape 218.941 110.784 113.000
7.16 Galvanised Steel Wire / Steel Armouring Wire 775.014 392.157 400.000
7.16 Indegenious Item 0.504
7.16 1777.000
747 |2 Core +E x 95 Sgmm 0.405 1.806 Copper Wire Rod / Cathode 2364.014 957.426 967.000
7.17 Cross Linkable LDPE Compound 195.179 79.048 83.000
717 Cogegum Compound 67/.249, 274.286 288.000
717 Glass Mica Tape 251.755 101.961 104.000!
717 Galvanised Steel Wire / Steel Armouring Wire 970.709, 393.137 401.000
717 Indegenious Item 0143
7147 1806.000,
7.18 |4 Core x 300 Sg mm 1.379 19.299 Copper Wire Rod / Cathode 10407.665 14352.171 14495.692
7.18 Cross Linkable LDPE Compound 475.259 655.382 688.151
7.18 Cogegqum Compound 1037.749 1431.055 1502.608,
718 Glass Mica Tape 593.799 818.849 835.226
718 Galvanised Steel Wirc / Stael Armouring Wire 1480.200 2041.19€ 2082.020
7.18 Indegenious Item ° 0.347
7.18 18289.000
719 |4 Core + E x5 Sgmm 0.201 0.188 Copper Wire Rod / Cathode 261.071 52.475 53.000
7.19 Cross Linkable LOPE Compound 66.335 13.333 14.000
7.19 Cogegum Compound 217.958 43810 46.000]
7.19 Glass Mica Tape 131.694 26,471 27.000
7.19 Galvanised Steel Wire / Steel Arrnouring Wire 258.512 51.961 53.000
7.19 Indggenious Item 0.150
7.19 . 188.200
720 |4 Core +E x 35 Sqgmm 0.645 2.0% Copper Wire Rod / Cathode 1518.151 979.208 989.000
7.20 Crass Linkable LDPE Compound 172.757 111.428 117.000
720 Cogegum Compound 577.335, 372.381 391.000
7.20 Glass Mica Tape 265.998 171.569 175.000] -
7.20 Galvanised Steel Wire / Steel Armouring Wire 714.394 460.784 470.000
1.0 Indegenious Itein 0.630
7.20 2096.000
7.21 |4 Core +E x 16 Sgmm 0.204 0.4111 Copper Wire Rod / Cathode £79.480! 138.614 140.000
7.1 Cross Linkable LDPE Compound 102.708 20.952 22.000
7.2 Cogegum Compound 406.163 82.857 87.000
21 Glass Mica Tape 211.457 43137 44.000
.2 Galvanised Steel Wire / Steel Armouring Wire 615.148 125.490 128.000
.21 Indegenious Item 0.049
m 411.100
7.22 |2 core X 25 Sq mm 0.500 0.611 Copper Wire Rod / Cathode 431.683 215.842 218.000
1.22 Cross Linkable LDPE Compound 41.905 20.952 22.000
1.22 Cogegum Compound 179.048 89.524 94.000
7.22 Glass Mica Tape 158.824 79.412 81.000
7.22 Galvanised Steel Wire / Steel Armouring Wire 409.804 204.902 209.000
7.22 Indegenious Item 0.368
7.22 611.000
7.23 |2 core X 50 Sq mm 1.213 2,031 Copper Wire Rod / Cathode . 812.158 985.148 995.000
7.23 Cross Linkable LDPE Compound 61.241 74.285( 78.000
7.23 Cogegum Compound 253.602 307.619 323.000
1.23 Glass Mica Tape 69.509 84.314 86.000
7.23 Galvanised Steel Wire / Steel Armouring Wire 477,669 579.412 591.000
.23 Indegenious Item 0.221
1.3 2031.000
7.24 _|2core X 150 Sqmm 0.400 1.7822 Copper Wire Rod / Cathode 2529.703 1011.881 1022.000
7.24 Cross Linkable LDPE Compound 142.857 57.143 60.000
7.24 Cogegum Compound 388.095 155.236 163.000
7.24 Glass Mica Tape 357.843 143.137 146.000
7.24 Galvanised Steel Wire / Steel Armouring Wire 1036.765 414.706 423.000
7.24 Vi E R Indegenious Item 0.095
7.4 L] P 1782.200
Ui 4" L7
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Sr. NH Size & type Of Cables Qty (KMS) | Total Cable wt Name of the Raw Material Consumption of Consumption Total Consumption
' (Metric tons) Raw Material for Total P.O, of P.O.
S without Wastage | Qty (Without Wastage)in|  Qty (Kgs)
(Kgs Per K.M.) KGS
7.25 |2core X 185 Sqmm 0.915 4819 Copper Wire Rod / Cathode 3168.317) 2899.010 2928.000
7.25 Cross Linkable LDPE Compound 181.109 165.714 174.000
7.25 Cogegum Compound 476.710 436.190 458.000
7.25- Glass Mica Tape 399.657 365.686 373.000
7.25 Galvanised Steel Wire / Steel Armouring Wire 1040 334 951.961 971.000
7.25 Indegenious ltem 0.439
7.25 4819.000
7.26 |2 core X 240 Sg mm 1.320 8.875 Copper Wire Rod / Cathode 4163.666 5496.040 5551.000
126 Cross Linkable LDPE Compound 218.614 288.571 302.999
1.26 Cogegum Compound 562.770 742.857 780.000
7.26 Glass Mica Tape 455.288 600.980 613.000
7.26 Galvanised Steel Wire / Steel Armouring Wire __1322.786 1746.078 1780.999
7.26 Indegenious Item 0.474
7.26 8875.000
7.27 ]2 core X 300 Sq mm 1.344 11.336 Copper Wire Rod / Cathode 5223.804 7020.793 7091.000
7.27 Cross Linkable LDPE Compound 257.228 345.714 363.000
1.27 Cogegum Compound 670.351 900.952 946.000
1.21 Glass Mica Tape 507.703 582.353 £96.000
7.27 Galvanised Steel Wire / Steel Armouring Wire 1774.773 2385.294 2433.000
7.21 Indegenious Item 0.894
127 11336.000
7.28 |3 Core x 50 Sg mm 0.512 1.142 Copper Wire Rod / Cathode 132271 677.228 684.000
1.28 Cross Linkable LDPE Compound 113.468 58.095 61.000
7.28 Cogegum Compound 290.179 148.572 156.000
7.28 Glass Mica Tape 331.266 169.608 173.000
7.28 Galvanised Steel Wire / Steel Armouring Wire 172.334 88.235 90.000
7.28 Indegenious Item 0.262
7.28 1142.000
7.29 |3 Core x 6 Sqg mm 0.503 0.307 Copper Wire Rod / Cathode 157.471 79.208 80.000,
7.29 Cross Linkable LDPE Compound 26.508 13.333 14.000
7.29 Cogegum Compound 155.259 78.095 82.000
7.29 a Glass Mica Tape 122.793 61.765 63.000
7.29 Galvanised Steel Wire / Steel Armouring Wire 148.130 74.510 76.000
723 Indegenious Item 0.089
7.29 307.000
7.30 |4 Core x 16 Sq mm 0.517 0.708 Copper Wire Rod / Cathode 547714 283.168 286,000
7.30 Cross Linkable LDPE Compound 51.580 26.667 28.000,
7.30 Cogegum Compound 189.739 98.095 103.000
1.30 Glass Mica Tape 225.661 116.667 119.000
7.30 Galvanised Steel Wire / Steel Armouring Wire 354610 183.333 187.000
7.30 Indegenious Item 0.070
7.30 708.000
;g;l 4 Core x 35 Sq mm 0.395 0.915 Copper _Wire Rod / Cathode 1398.671 552.475 558.000
7:31 Cross !Jnkgble LDI;E Compound 94.032 37.143 39.000
= Cogegum Compout 245.931 97.143 102.000
s Glass Mica Tape 325.143 128.432 131.000
. Galvanised Steel Wire / Steel Armouring Wire 253.165 100.000 102.000
731 Indegenious Item S 0.108
» .31 915.300
;gi 5 Core X 10 Sq mm 0.500 0.611 Coppaer Rod / Cathode 431.683 215.842 218.000
7‘32 Cross Linkable LDPE Compound 41.905 20.952 22.000]
?.32 Cogegutp Compound 179.048 88.524 94.000
753 g::ss Mica Tape : 158.824] 79.412 81,000
\ vanised Steel Wire / Steel Armouring Wire 409.804 204.902 209.000:
7.32 Indegenious Item 0.368
7.32 611.000)
;gg 5 Pair X 1 5 mm 11.354 4877 _\Mra Rod / Cathode 86.996 987.753 997,631
7‘33 Cross Linkable LDPE Compound 39.735 451.154 473.712
£ Cogegum Compound 101.834 1156.226 1214.038
?»33 Glass Mica Tape E 83.318 945.989 964.908
. Galvanised Steel Wire / Steel Armouring Wire 117.592 1335.141 1361.844
7.33 Indegenious Iltem 0.737
7.33 4877.000
;z 20 Traid X 1 Sq mm 3.323 9.200 Copper lere Rod / Cathode 522.908 1737.623 1754.999
o Cross Linkable LDPE Compound 238.167 791.428 830.999
7‘34 Cogegum Compound 672.370) 2234 237_t 2346.001
= Glass Mica Tape _ 947643 3149.01 3211.999
?.34 | dean@d Steel Wire / Steel Armouring Wire 387.377 1287.255 1313.000
; E’b ,/ Indegenious ltem 0.389
7.34 | E 87 9200.000|
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Sr. N:.-J Size & type Of Cables Qty (KMS) | Total Cable wt Name of the Raw Material Consumption of Consumption Total Consumption
¢ (Metric tons) Raw Material for Total P.O. of P.O.
T without Wastage | Qty ( Without Wastage) in Qty (Kgs)
(Kgs Per K.M.) KGS
7.35 |5 Pair X1 Sqgmm 8.248 3.198 Copper Wire Rod / Cathode 86.850 716.343 723.506
7.35 Cross Linkable LDPE Compound 39.781 328.113 344,519
7.35 Cogegum Compound 101.704, 838.853 880.79
¥.35 Glass Mica Tape 83.008 684.649 698.342
7.35 Galvanised Steel Wire / Steel Armouring Wire 76.277 629.136! 641.719
7.35 Indegenious llem 0.906
7.35 3198.000
7.35_ |5 Traid X1 Samm 12.038 12.361 | Copper Wire Rod / Cahode 130.644 1572.687 1588.414
7% Cross Linkable LDPE Compound 59.277 713.578 749.257
7.36 Cogegum Compound 277.911 3345.498 3512773
7.36 Glass Mica Tape 236.759 2850.103 2907.105
7.36 Galvanised Steel Wire / Steel Armouring Wire 322.187, 3878.490 3956.060
7.36 Indegenious ltem 0.644
7.36 12361.000
7.37 |1 Pair X 2.5 g mm 13.312 3.176 Copper Wire Rod / Cathode 50.689 674773 681.521
7.37 Cross Linkable LDPE Compound 10.199 135.770 142.558
737 Cogegum Compound 70.312 935.998/ 982.798
1.37 Glass Mica Tape 4.454 59.291 60.476
7.37 Galvanised Steel Wire / Steel Armouring Wire 102.923 1370.105 1397.507
7.37 Indegenious Item 0.063
737 3176.000
7.38__ |20 Pair X 1 Sqmm 3.722 7.077__|Copper Wire Rod / Cathode 346.291 1288695 1301.784
7.38 Cross Linkable LDPE Compound 158.900 591.426 620.997
7.38 um Compound 473.845 1763.650 1851.833
7.38 Glass Mica Tape 333.063 1239.660 1264.453
7.38 Galvanised Steel Wire / Steel Armouring Wire 589.201 2193.006 2236.856
7.38 Indegenious ltem 0.363
7.38 7077.000
7.39 10 Pair X 1.5 5g mm" 6.798 3,899 Copper Wire Rod / Cathode 174.041 1183.128 1194.959
7.39 Cross Linkable LDPE Compound 78.227 531.785 558.374
7.39 Cogegum Compound 129.757 882.089 926.194
7.39 Glass Mica Tape 18.534 125,996 128.516
7.39 Galvanised Steel Wire / Steel Armouring Wire . 172.559 1173.055 1196.516
7.39 Indegenious item . 2.947
7.39 3899.000
740 |7 Core X 2.55¢ mm 7.376 5.506 Copper Wire Rod / Cathode 151.785 1119.567, 1130.763
7.40 Cross Linkable LOPE Compound 44.234 326.272 342.586|
7.40 Cogegum Compound 211457 1559.708 1637.693
7.40 Glass Mica Tape 170.078 1254.499) 1279.588
7.40 Galvanised Steel Wire / Steel Armouring Wire 168.911 1245.886 1270.804
7.40 Indegenious Ilem 0.068
740 5506.000
741 [13 Corex 25 Sq mm 2137 2650 Copper Wire Rod / Cathode 290.034 619.802 626.000
7.41 Cross Linkable LDPE Compound 111.861 239.047 250.999
741 Cogegum Compound 306.170 654,086 687.001
74 Glass Mica Tape 26.600 56.863 58.000
7.41 Galvanised Steel Wire / Steel Armouring Wire 505.106 1079.411 1100.999,
7.41 Indegenious Item 0.591
741 2650.000
7.42 |20 Pair X 1.5 Sqmm 1.072 24956 | Copper Wire Rod / Cathode 517.216 554.455 560.000
7.42 Cross Linkable LDPE Compound 238.095 255.238 268.000
7.42 Cogegum Compound. 524.165 561.905| 590.000
142 Glass Mica Tape 73.164 78.432 80.000
7.42 Galvanised Steel Wire / Steel Armouring Wire 974.905 1045.098 1066.000)
742 Indegenious ltem 0.872
7.42 2496.000
;:; 10 Pair X 0.5 Sq mm (1 & O) 1.060 1.353 gopper_era Rod / Cathode 325,051 “344.555 348.000
ross Linkable LOPE Compound 176.999 187.619 197.000
143 Cogegum Compound 212.938 225,714 237.000
7.43 Glass Mica Tape 52.720 55.883 57.000
743 Galvanised Steel Wire / Steel Armouring Wire 508.694 539.216 550.000
7.43 Indegenious llem 0.014
7.43 1353.000
;z 3 Core x 4 Sqmm 8.118 3.540 Copper Wire Red / Cathode 95,010 771.290 779.003
i Cross Linkable LDPE Compound 9.944 161.904 169.999
= gfgeg;m Compound 134.210 1089.521 1143.997]
s ass Mica Tape 28.984 235.295 240.001
f Galvanised Steel Wire / Steel Armouring Wire 57.843 1281.371 1306.998
7.44 ! Indegenious Item 0.620
3540.000
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Sr. N}\ Size & type Of Cables Qty (KMS) | Total Cable wt Name of the Raw Material Consumption of Consumption Total Consumption
' (Metric tons) Raw Material for Total P.O. of P,0.
% without Wastage | Qty ( Without Wastage) in Qty (Kgs)
(Kgs Per K.M.) KGS
745 |10 Pair X 2.5 Sg mm 3.058 5.390 Copper Wire Rod / Cathode 439.360 1343.564 1357.000)
745 Cross Linkable LDPE Compound 135.476 414.286 435.001
7.45 Cogegum Compound 480.239 1468.571 1542.000
7.45 Glass Mica Tape 59.952 183.333 187.000
7.45 Galvanised Steel Wire / Steel Armouring Wire 647.289 1979.410 2018.999
7.45 Indegenious ltem 0.835
7.45 5390.000
208.520 190.200  |Copper Wire Rod / Cathode 69698.385
Cross Linkable LDPE Compound 12606.996
Cogegum Compound 43131.558]
Glass Mica Tape 18605.161
Galvanised Steel Wire | Steel Armouring Wire 50829.188
8 Copper Conductor XLPE Insulated Unarmoured Glass Mica tape Screened ZHFR Sheathed Cables for 1100 VILT
8.01 |2 Core X2.5 Sgmm 4.554 1.043 Copper Wire Rod / Cathode 42.831 195.051 197.001
8.01 Cross Linkable LDPE Compound 12.548 57.142 59.999
8.01 Cogegum Compound 110.003 500.953 526.001
8.01 Glass Mica Tape 25.188 114.707 117.001
8.01 Galvanised Steel Wire / Steel Armouring Wire 38.105 173.530 177.000
8.01 Indegenious Item 1.617
8.01 1043.000
9 Bare Copper Conductor .
9.01 1 Core x 70 Sg mm 30.000 17.946 Copper Wire Rod / Cathode 598.020 17940.594 18120.000
9.01 5.406
9,01 17946.000
10 Copper Conductor XLPE Insluated Armoured PVC Sheathed cables upto 1100ViLt.
10.01 |3 Core x 16 Sq mm 1.300 1.090 Copper Wire Rod | Cathode 411.598 - 535477 540.428
10.01 : Cross Linkable LDPE Compound 34.013 44,217 46.428
10.01 PVC Resin 31.292 40.680 42.714
10.01 PVC Plasticizer 14.966 19.455 20.428
10.01 Galvanised Steel Wire / Steel Armouring Wire 345.938 449.720 458.714
10.01 Indegenious ltem 0.850
10.01 1090.000
11 Copper Conductor XLPE Insluated Armoured ZHFR Sheathed cables upto 1100V/Lt.
11.01 |1 Paitx 1.5 Sg mm 9.766 2.085 Copper Wire Red / Cathode 25.751 - 251489 254.004
11.01 Cross Linkable LDPE Compound 6.144 60.000 63.000
11.01 Cogegum Compound 85.330 833.337 875.004
11.01 Galvanised Steel Wire / Steel Armouring Wire 96.072 938.235 957.000
1.01 Indegenious Item 1.938
11.01 2085.000
11.02 |2 Pairx1Sqmm (1 & C) 12.041 3.829 Copper Wire Rod / Cathode 34.864 418.802 424.000/
11.02 Cross Linkable LDPE Compound 10.441 125.720 132.005
11.02 Cogegum Compound 118.563 1427.615 1498.996
11.02 Galvanised Steel Wire / Steel Armouring Wire 153.886 1852.945 1890.004
11.02 Indegenious Item . 2.919
11.02 3829.000)
11.03__ |20 Pair x 1 Sq mm 0.810 1.043 Copper Wire Rod / Cathode 348.368 282.178 285.000
11.03 Crass Linkable LDPE Compound 104.645 84.762| 89.000
11.03 Cogegum Compound 352.733 285.714 300.000
11.03 Galvanised Steel Wire / Steel Armouring Wire 481.724/ 390.196 398.000!
11.03 Indegenious Item 3 0.149
11.03 1043.000
11.04 |2 Pairx 2.5 Sqmm 0.508 0.176 Copper Wire Rod / Cathode 42.878 21.782 22.000
11.04 Cross Linkable LDPE Compound 16.873 8572 9.000
11.04 Cogegum Compound 136.858 69,524 73.000
11.04 Galvanised Steel Wire / Steel Armouring Wire 148.603 75.490 77.000
11.04 Indegenious ltem 0.632
11.04 176.000
11.05 |5 Pairx 1 Sgmm (| & O) 5.467 2.649 Copper Wire Rod / Cathode 87.250 477.215 481.987
11.05 Cross Linkable LDPE Compound 26.172 143.084 150.239
11.05 Cogegum Compound 166.849 912,161 957.769
11.05 Galvanised Steel Wire / Steel Armouring Wire 203.861 1114507 1136.797
11.05 Indegenious Item 2,033
11.05 2649.000
11.06 |10 Pairx1Sqmm(1&0) . 1.132 0.928 Copper Wire Rod / Cathode 174.054 197.030, 199.000
11.06 Cross Linkable LDPE Compound 52.162 59.047 62.000
11.06 Cogegum Compound = 233.889 264.762 278.000
11.06 Galvanised Steel Wire / Steel Armouring Wire 359.420 406.863 415.000
11.06 Indegenious Item 0.298) g
11.08 / L 928.000
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Sr. Ng._.L Size & type Of Cables Qty (KMS) | Total Cable wt Name of the Raw Material Consumption of Consumption Total Consumption
Z (Metric tons) Raw Material for Total P.O. of P.O.
=i without Wastage | Qty ( Without Wastage) in Qty (Kgs)
(Kgs Per K.M.) KGS
11.07_ {5 Traid X 1 Sqnm (1 & Q) 0.860 0.525 Copper Wire Rod / Cathode 131.246 112.871 114.000
11.07 Cross Linkable LDPE Compound 39.867 34,285 36.000
11.07 Cogegum Compourid : 211.517 181.905 191,000
11.07 Galvanised Steel Wire / Steel Armouring Wire 227.998 196.078 200.000]
11.07 Indegenious Item 0.360
11.07 525.500
30.584 11.235 Copper Wire Rod / Cathode 1779.991
Cross Linkable LDPE Compound 541.244
Cogegum Compound 4173.769
Galvanised Steel Wire / Steel Armouring Wire 5073.800
12 Copper Conductor XLPE Insluated Unarmoured ZHFR Sheatied cables upto 1100V/Lt.
12.01 |3 Core x 6 Sg mm 1.000 0.304 Copper Wire Rod / Cathode 153,465 153.465 155,000
12.01 7 Cross Linkable LDPE Compound 22.857, 22.857 24.000
1201 Cogegum Compound 127.619 127,619 134.000
12.01 Indegenious ltem 0.058
12.01 304.000!
12.02_ |3 Core x 4 Sg mm 1.800 0.417 Copper Wire Rod / Cathode 100.110 180.198 182.000
12.02 Cross Linkable LDPE Compound 21.164 38.095 40.000
12.02 Cogegum Compound 110.053 198.096 208.001
12.02 Indegenious Item 0.611
1202 417.000
1203 |5 Core x 6 Sgmm 0.200 0.083 Copper Wire Red / Cathode 262.376 52475 53.000
12.03 Cross Linkable LDPE Compound 33.333 6.667 7.000
12.03 Cogegum Compound 119.048 23,810 25.000
12.03 Indegenicus Item 0.049
12.03 83.000
3.000 0.804 Copper Wire Rod / Cathode 390.000
A Cross Linkable LDPE Compound 71.000/
Cogegum Compound 367.001
13 Copper Conductor XLPE Insluated , Lead Covered, Armoured PVC Sheathed cables upto 1100V/Lt.
13.01 |5 Core x 4 Sqmm 0.500 0.632 Copper Wire Rod / Cathode 168.317, B4.158 85.000
1301 Cross Linkable LDPE Compound 38.095 19.048, 20.000
13.01 Lead Ingots 627.451 313.725 320.000
13.01 PVC Resin 19.048 9.524 10.000
13.01 PVC Plasticizer 9.524 4.762 5.000
13.01 Galvanised Steel Wire / Steel Armouring Wire 401,961 - 200.980 205.000
13.01 Indegenious Item 0.202
- -13.01 £32.400
13.02 |4 Core x 95 Sgmm 0.569 0.495 Copper Wire Rod / Cathcde 410.656 233.664 236.000
13.02 " Cross Linkable LDPE Compound 21.759 12.381 13.000!
13.02 Lead Ingots 223.991 127.451 130.000
13.02 PVC Resin 13.390 7619 8.000
13.02 PVC Plasticizer 6.695 3.810 4.000
13.02 Galvanised Steel Wire / Steel Armouiing Wire 192.977 109.804 112.000
13.02 Indegenious Item 0.272
13.02 485,000
13.03 |4 Core x 70 Sg mm 0.400 1.985 Copper Wire Rod / Cathode 2326.733 930.693 940.000
13.03 Cross Linkable LDPE Compound 145.238 58.095 61.000
13.03 Lead Ingots 1593.137, 637.255 650.000
13.03 PVC Resin 116.667 46,667 49.000
13.03 PVC Plasticizer 59.524 23.810 25.000
13.03 Galvanised Steel Wire / Steel Armouring Wire 720.588 288.235 294.000
13.03_ Indegenious ltem 0.245
13.03 1985.00
13.04 |5 Core x 6 Sg mm 0.400 0.545 Copper Wire Rod / Cathode 262.376 104.950 106.000
13.04 Cross Linkable LDPE Compound 40.476) 16.190 17.000]
13.04 Lead Ingots 610.294 244118 249.000
13.04 PVC Resin 100.000 40.000 42.000
13.04 PVC Plasticizer 50.000 20.000 21.000
13.04 Galvanised Steel Wire / Steel Armouring Wire 299.020 119.608 122,000
13.04 Indegenious Item 0.134)
13.04 545.000
1.869 3.657 Copper Wire Rod / Cathode 1367.000
L Cross Linkable LDPE Compound 111.000
Lead Ingots 1349.000,
PVC Resin 109.000
r PVC Plasticizer 55.000
/] 7 |Galvanised Steel Wire / Steel Armouring Wire 733.000
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Sr. No. Size & type Of Cables Qty (KMS) | Total Cable wt Name of the Raw Material Consumption of Consumption Total Consumption
o (Metric tons) Raw Material for Total P.O. of P.O.
3 without Wastage | Qty (Without Wastage)in|  Qty (Kgs)
(Kgs Per K.M.) KGS
14 Copper Conductor XLPE Insluated , Lead Covered, Armoured ZHFR Sheathed cables upto 1100V/Lt.
14.01 |4 Core x 25 Sgmm 0.188 0.411 Copper Wire Red / Cathode 842,638 158.416 160.000
14.01 Cross Linkable LDPE Compound 60.790 11.429 12.000
14.01 Lead Iingots 224.238 42.157 43.000
1401 Cogegum Compound 374,873 70.476 74.000
14.01 Galvanised Steel Wire / Steel Armouring Wire 683.146, 128.431 131.000
14.01 Indegenious llem 0.091
14.01 411,000
1402 |3 Core x 10 Sqmm 0.300 0.527 Caopper Wire Rod / Cathode 264.027 79.208 80.000
14,02 Cross Linkable LDPE Compound 28.571 B 8.571 9.000
14,02 Lead Ingots 640.523 192.157 196.000
1202 Cogegum Compound 288,889 86.667) 51.000
14.02 Galvanised Steel Wire / Steel Armouring Wire 532.679 159.804 163.000
14.02 Indegenious Iltem, 0.593
14.02 527.000
1403 |5 Core x 4 Sgmm 0.650 0.894 Copper Wire Rod / Cathode 168.317 109.406 110.500
14.03 Cross Linkable LDPE Compound 38.095 24.762 26.000
14.03 Lead Ingots 594.772 386.602 394.334
1403 Cogequm Compound 285.714 185.714 195,000
14.03 Galvanised Steel Wire / Steel Armouring Wire 287.581 186.928 190.666
14.03 Indegenious Item 0.588
14,03 894.000
1404 |5 Core x 6 5g mm 0.700 1.125 Copper Wire Rod / Cathode 257.426 180198 182.000
14.04 ' Cross Linkable LDPE Compound - 38.095 26.667 28.000
14.04 Lead Ingots 607.843 425.490 434.000
14.04 Cogequm Compourd 409.524 285.667 3C1.000
14.04 Galvanised Steel Wire / Steel Armouring Wire 294.118 2065.882] 210.000
14.04 Indegenious Item 0.096
14.04 1125.000
14.05_ |4 Core x 70 Sgmm 0.100 0.612 Copper Wire Rod / Cathode 2326.733 232,673 235.000
14,05 Cross Linkable LDPE Compound 142.857 14.286/ 15.000
14.05 Lead Ingots 1637.255 163.725 167.000
14.05 Cogegum Compound 952.381 95.238 100.000
14.05 Galvanised Steel Wire / Steel Armouring Wire 1058.824 105.882 108.000
14.05 Indegenious Item 0.195 i
“14.05 612.000
1.938 3.568 Copper Wire Rod / Cathode 767.500
Cross Linkable LDPE Compound 90.000
Lead Ingots 1234.333
Cogegum Compound 761.000
. Galvanised Steel Wire / Steel Armouring Wire 802.666
15 Unarmoured PVC Insulated submersible | Flexible / Control / Power purpose copper cables upto 1100Volts +
1501 |1 Core x 240 Sgmm 1.016 2.289 Copper Wire Rod / Cathode 2114.972 2148.812 2170.300
15.01 PVC Resin 61.868 62.858 66.000,
15.01 PVC Plasticizer 75.928 77.142 81.000
1501 Indegenious Item 0.188
15.01 2289.000
18.02 |1 Core x 25 Sgmm 8.346 2.107. Copper Wire Rod / Cathode 214.809 1792.795 1810.723
15.02 PVC.Resin 25.046 209.032 219.483
15.02 PVC Plasticizer 12.444 103.856 109.049
15.02 Indegenious Item 1.317 2
15.02 2107.000
1503 |1 Core x 70 Sg mm 16.344 10.787 Copper Wire Rod / Cathode 559.347 9141.960 9233.379
15.03 PVC Resin 66.641 1089.180 1143.639
15.03 PVC Plasticizer 33.320 544.582 571.811
15.03 Indegenious Item 11.278
1508 10787.000
1504 [1 Core x 6 Sg mm 3.000 0.188 Copper Wire Rod / Cathode 29.703 89.109 90.000
15.04 PVC Resin 21.588 64.763 68.001
15.04 PVC Plasticizer 10.793 32.380 33.999
15.04 Indegenious Item 1.748)
15.04 188.000)
15.05 |1 Corex 16 Sqgmm 5.000 0.373 Copper Wire Rod / Cathode 45.545 227.723 230.000
15.05 PVC Resin 19.048 95.238) 100.000
15.05 PVC Plaslicizer 9.524 47.619 50.000
15.05 Indegenious Item 2.420
15.06 373.000
15.06 |1 Core x 35 Sq mm /2 0.700 0.285 Copper Wire Rod / Cathode 297.030 207.921 210.000
15.06 7] PVC Resin 72.728 50.909 53.455
:ggg M7 3(/ |PVC Plasticizer 36.364 25.455 26.727
i ST PR ADYI Ran 3 Indegenious Item 0.715
15.06 fade = S [ 285.000
— Poreign Tra »velonn Officer
i e b \J)_y(
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Sr. NH Size & type Of Cables Qty (KMS) | Total Cable wt Name of the Raw Material C ption of C ption Total Consumption
' (Metric tons) Raw Material for Total P.O. of P.O.
without Wastage | Qty ( Without Wastage) in Qty (Kgs)
(Kgs Per K.M.) KGS
15.07 |1 Core x 150 Sq mm 0.200 0.307 Copper Wire Rod / Cathode 1262.376 252.475 255.000
15.07 PVC Resin 185.714 37.143| . 39.000
15.07 PVC Plasticizer 87.143 17.429 18.300
15.07 Indegenious Item 0.053
15.07 307.100
34.606 16.335 Copper Wire Rod / Cathode 13999.402
PVC Resin 1689.578
PVC Plasticizer 890.886
16 Copper Conductor XLPE Insluated , Lead Covered, Armoured PVC, ZHFR Sheathed cables upto 1100V/Lt.
16.01 |4 Core x 25 Sqmm 0.490 0.828 Copper Wire Rod / Cathode 262.376 128.564 129.850
16.01 Cross Linkable LDPE Compound 28.571 14.000 14.700
16.01 Lead Ingots 602.941 295.441 301.350
16.01 PVC Resin 52.381 25.667 26.950
16.01 PVC Plasticizer 23.810 11.667 12.250]
16.01 Cogegum Compound 321.839 157.701 165.586
16.01 Galvanised Steel Wire / Steel Armouring Wire 397.059 194.559 198.450
16.01 Indegenious Item 0.401
16.01 828.000
16.02 |5 Core x 4 Sqmm 0.500 0.768 Copper Wire Rod / Cathode 168.317, 84.158 85.000
16.02 Cross Linkable LDPE Compound 38.095 19.048 20.000!
16.02 Lead Ingots 627.451 313.725 320.000
16.02 PVC Resin 19.048 9.524 10.000
16.02 PVC Plasticizer 9.524 4.762 5.000;
16.02 Cogegum Compound 259.048 129.524| . 136.000
16.02 Galvanised Stesl Wire / Steel Armeuring Wire 413.725 206.863 211.000
16.02 Indegenious ltem : 0.396!
16.02 768.000
0.990 1.595 Copper Wire Rod / Cathode 214.850
Cross Linkable LDPE Compound 34.700]
Lead Ingots 621.350|
PVC Resin 36.950
PVC Plasticizer 17.250
Cogegum Compound 5 301.586
G, d Steel Wire / Steel Armouring Wire 409.450
17 Copper Conductor XLPE/PE Insluated Armoured PVC , ZHFR Sheathed cables upto 1100V/Lt.
17.01 |4 Core x 35 Sq mm 0.500 1.063 Copper Wire Rod / Cathode 1207.921 603.960 610.000
17.01 Cross Linkable LDPE Compound 89.524 44.762 47.000
17.01 Cogegum Compound 43.810 21.905 23.000
17.01 PVC Resin 22.857 11.429 12.000
17.01 PVC Plasticizer 251.429 125.714 132.000
17.01 Gal d Steel Wire / Steel Armouring Wire 509.804 254.902 260.000!
17.01 Indegenious ltem 0.328
17.01 1063.000
IMPORT ITEM In KGS
Copper Wire Rod [ Cathode 159648.414)
Cross Linkable LDPE Compound 34752.259
Cogegum Compound 95745.884
Copper Tape 10008.413
Aluminium Ingot / Rod 12047.157
PVC Resin 4091.739
PVC Plasticizer . 2228.798
Galvanised Steel Wire / Steel Armouring Wire 135134.626
Glass Mica Tape i 18722.162
Semi Conducting Compound 6060.532
Lead Ingots 3204.683







Government of India

Ministry of Steel
Technical Wing

4R 422 R4ES
’_,’ﬂ
1.0/ R0/6

Subject: Modification in the description of item of export in Advance Authorizations
No 0710069470 dated 19.01.2010 and 0710070925 dated 13.04.2010 - M/s Minox

Metals Private Limited, Bangalore.

DGFT may refer to their NC meeting No 20/81 dated 12.01.2016 wherein the
ratification of above mentioned Advance Authorizations (AAs) were came for
discussion. The NC decided that the applicant may be asked to furnish the detail of
items of import and export so far in the following table against the above mentioned

AAs and also copy of the relevant documents:

Import

Party | Country | Bill Bill | Name | Grade | Width & | Net | Lic Lic

Name | name of of of Thickness Qty | No date
Entry | entry | item
No date

Export

Export | Country | Export | Export | Name | grade | Width & | Net | Lic Lic

Sales | name Invoice | invoice | of Thickness | Qty | No date
No date item

Wi O

=

(S.K.Bhatnagar)
Deputy Industrial Adviser

n/Shri P Sahu, FTDO, DGFT, Udyog Bhawan, New Delhi.

Ministry of Steel U.O.No. 2(22)/2015-TD dated 16.11.2015
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AR 487
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Government of India
Ministry of Steel
Technical Division

Subject: Ratification of norms in terms of Para 4.7 of HBP (Vol-l) of Advance
Authorization No 1110028050 dated 15.07.2014 - M/s National Steel & Agro
Industries Limited; Indore.

DGFT may refer to the UO Note No 01/81/50/310/AM-15-DES-II/61 dated
24.11.2015 whereby the request of M/s National Steel & Agro Industries Limited,
Indore has been forwarded to Ministry of Steel for ratification of the above
mentioned Advance Authorizations.

It may be noted that the export product is covered under SION C 473 of
Handbook of Procedures Vol-ll. The quantity of Zinc has been calculated as per
Engineering Table No 2. The quantity of Hot Rolled Alloy Steel Sheets/strips/wide
coils of relevant grade has been allowed based on content basis as per SION C473.
The quantity of items of import to be allowed under the aforesaid AAs has been
calculated for per tonne of export product in the Excel sheets enclosed herewith for

further necessary action.
DR O

——

(S.K.Bhatnagar)
Deputy Industrial Adviser
Telefax: 011-23062490

™ fcl: as above
Shri P.Sahu, FTDO, DGFT, Udyog Bhawan, New Delhi.
Ministry of Steel U.O.No. 2(9)/2014-TW- Vol-I dated 06.01.2014

da”

I WIS /PRADYUMNMNA SAHU
""l’. 7 {oreTon o T

Direstc ta
NS D771/ Deptt, of Comimerce
U g, o B
Udyog Bhawan, Hew . slhi



AT

SI.No | Advanced Description of Item of Export Quantity | Thickness Zinc Quantity of Input per ton of export product
Authorisatio of Export (MM) Coating in
n No. & Date MT (gms/m2) | Zinc (Kg) | Hot Rolled | Rolling | Rolling Steel
Alloy Steel |Mill Rolls| Oil (Kg) | Strapping
Sheets/ (Kg) (Kg)
Strips/ Wide
Coils of
" relevent
grade (Kg)
1 1110028050 |Cold rolled Galvanized (Plan/corrugated) Alloy 3657.914
dated Steel Sheetsof relevent grade having thickness
15.07.2014 (0.14 to 0.23 mm and zinc coating 80 -120 1493.554 0.14 80 74.4 1,034.8 1.25 0.35 2.00
gms/m?
433.062 0.14 90 95.9 1,010.8 1.25 0.35 2.00
1082.220 0.15 120 109.5 995.5 1.25 0.35 2.00
387.582 0.20 120 81.9 1,026.4 1.25 0.35 2.00
11.306 0.23 90 58.1 1,053.0 1.25 0.35 2.00
250.190 0.23 120 71.2 1,038.5 1.25 0.35 2.00
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Department of Industrial Policy & Promotion
(TSW)

NC Meeting dated 12/01/2016 -Case No. 488-A/R (M/s Manaksia Limited) (Advance
Authorization No. 0210204981 dated 15.09.2014)

Advance Authorisation may be ratified as under:

1. Export item to contain 665.21 MT of Aluminium coils/Sheets.

2. Words “of relevant thickness” may be suffixed with the description of import
item and its quantity may be allowed as applied for i.e. 522.5 MT, being less than
the net content of item in the export product.

Norms committee may take a view

k N’T‘:\T_\- LARAR'S
(S. K. Jain)
Development Officer
Norms Committee 11
DIPP No.12/2/2016-TSW/488-A/R dated 12/01/2016




DR 99/
1207 2

Department of Industrial Policy & Promotion
(TSW)

NC Meeting dated 12/01/2016 -Case No. 491-A/R ( M/s Mayfair International ) (Advance
Authorization No. 0310792255 dated 22.12.2014)

Firm may be asked to submit the following details:

L Details of item “R-Tray” proposed to be included in the export products with
drawing(s) thereof.
2. Justification for 7.5 % wastage ( especially keeping in view that earlier 1 % wastage

was claimed for manufacture of Plates and covers from Stainless Steel Circles) for
the manufacture of R-Trays and Plates with wastages claimed at each stage of
manufacturing with complete justification and supported by documentary
evidence/drawings etc,

Norms committee may take a view

— -
o lwl el g

(S. K. Jain)
Development Officer
Norms Committee 11
DIPP No.12/2/2016-TSW/491-A/R dated 12 /01/2016
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Government of India
Ministry of Steel
Technical Wing

AR-493

12-01-20106

Ratification of norms of Advance Authorization (AA) No 0310792002 dated 15.12.2014

in terms of para 4.7 of HBP-Vol - M/s Phoenix Foils Private Limited, Mumbai.

DGFT may refer to UO Note No 2(2)/2015-TW dated 22.05.2015 whereby the quantity of
item of import and export at SI No. 3 of the above mentioned AA was ratified and the
quantity of item of import and export at SI No 1 & 2 could not be ratified due to lack of
papers. Ministry of Steel has received the requisite papers for ratifying the description and
quantity of item of import and export at SI No 1 & 2 and the following recommendation of the
Ministry of Steel are as under:

Si AA No and date Item of | Quantity Item of
No export import
0310792002 dated | Cold Rolled | 80749.60 Cold Rolled | 83,172.08
15.12.2014 Stainless steel | Kgs Stainless
Strips in coils steel coils of
of relevant relevant
grade of grade of
Thickness 0.1 Thickness
MM to 0.18 more than
MM having 0.20 MM
width 40 MM having width
to 240 MM more than
Grade 250 MM
304/304L Grade
304/304L
Cold Rolled | 70378.40 Cold Rolled | 72489.752
Stainless steel | Kgs Stainless
Strips in coils steel coils of
of relevant relevant
grade of grade of
Thickness Thickness
0.10 MM to more than
0.18 MM 0.20 MM
having width having width
50 MM to 305 310 MM
MM Grade Grade 304L
316L

The quantity. has been calculated allowing thereby 3% net of wastage towards cold rolling of
imported coils followed by slitting to get the desired thickness and width. The import_of

seconds & defectives, ex stock, stock lot may not be allowed against the aforesaid AAs.

Shri P.Sahu, FTDO, DGFT, Udyog Bhawan, New Delhi.

fo [
(S.K: nagar)

Deputy Industrial Adviser

Ministry of Steel U.O.No. 2(8)/2014-TW-Vol-Il dated 11.01.2016
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Ministry of Heavy Industries & Public Enterprises
Department of Heavy Industry
TSW(B) Section

Subject: Application of M/s Shree Ji Powerlines for ratification of norm of AA
No. 0310746451 Dated 22.08.2013.

Reference: DGFT UO No. 01/81/50/429/AM14/DES-I1/266 Dated 26.11.2015.

O/o DGFT may refer to firm’s reply dated 02.02.2015 forwarded to this
office under above reference. It is stated that the firm was requested to furnish
certain information vide this office UO of even no. dated 28.02.2014 (copy
enclosed). It is observed from the reply that neither of the information called for
has been furnished. This office is therefore not in a position to support the

proposal.

This issue with the approval of IA (KKT).

Enclosure: As above

FTDO, DES-II, DGFT.
DHI UO No. 3(12)/2014/TSW(B)/

dated 22.12.2015.
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. Ministry of Heavy Industries & Public Enterprises
Department of Heavy Industry
TSW(B) Section

Subject : Application of M/s Shree Ji Powerlines for ratification of norm of AA No.
0310746451dated 22.08.2013.

Reference : DGFT UO No.01/81/50/429/AM14/DES-I1/133 dated 19.02.2014.

Reference above, the application of the firm has been examine and it is
observed that certain essential information has not been furnished along with the
application. The firm may therefore be advice to furnish following information:

1. Quantity of export product in numbers may also be indicated.
2. Information as per Sl. No. 3 & 11 of SDL.
3. Quantity of import item no. 3 in nos. may also be given.

S 7’;‘674,-/11

( Gajraj Singh )
Sr. Development Officer
Shri Daya Shankar, Dy. DGFT.

DHI UO No. 3(12)/2014/TSW(B)/ dajd/Q/QQ .2014.
§ ¥ ‘f
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Department of Industrial Policy & Promotion
(TSW)

NC Meeting dated 12/01/2016 -Case No. 495-A/R (M/s Bharat Heavy Electricals Limited)
(Advance Authorization No. 0710107135 dated 05.12.2014)

Advance Authorisation may be ratified as under:

1. Net weight of export item may be specified as 2180 MT.

2. Import item at SI. No. 1 may be allowed on net to net with accountability
clause.

3. Quantity of import item at SI. No. 2 may be allowed as applied for i.e. 160 MT,
being less than the net content of this item in the export product.

Norms committee may take a view
% i :'—_:—:{ YN <
(S. K. Jain)

Development Officer

Norms Committee 11
DIPP No.12/2/2016-TSW/495-A/R dated 12/01/2016

857



Department of Industrial Policy & Promotion
(TSW)

AR-497

r2-01- 24

NC Meeting dated 12/01/2016 -Case No. 497-A/R (M/s Raychem RPG Pvt. Limited)

(Annual Advance Authorization No. 0310622958 dated 23.03.2011)

Norms may be fixed as under:

1. Description and weight of export item may be specified as under:

Description of export Qty Weight
product (per unit)
(In Kgs)
Surge Arrester Indoor 1 No. 665 Gms.

2. List of import items may be specified as per enclosed annexure.

3. Quantities of import items may be allowed as under:
(1) Import items at SI. No. 1,3to6, 11to 17, 19,20 & 22 to 24 of the list may be

allowed on net to net basis with accountability clause.

(i)  Import items at Sl. No. 2, 7 to 10 & 21 put together may be allowed upto 2 % of

FOB value of exports.

(iii)  Import item at SI. No. 18 may be allowed as 1.20 Kgs./Kg. content in export

item.

Norms committee may take a view

Norms Committee 11

DIPP No.12/2/2016-TSW/497-A/R dated

12 /01/2016

T
e
% "TT:—(_..\I.

(S. K. Jain)
Development Officer
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z‘j Details of Items required for manufacture of One Unit of Export Product

[A. Imported Inputs

Sr. No.

Required Imported Items

Name

Technical
Characteristics

ITC(HS)
Code

Quantity
required per
Unit of Export

Product

Purpose of
Requirement *

Wastage
Claimed
(%) on net
content
Basis

Recoverable Wastage/by product

Name

Quantity
(In Kgs.)

Value (Rs.)

ZNO Blocks

Description: 1Z 4122
3kV, Nom. Height :
22+0.44mm,
Diameter :

A0 7540 60mm

85334090

4 Nos.

Components

0%

NIL

NIL

NIL

RESIN Coating compo|

Polybutadine family
product. Resisits
cracking when
subject to thermal
cycle. Before
applying mixed
with Xylene

39089090

19.2 Grams

Consumable

20%

NIL

NIL

NIL

Tellerfeder(Washer)

Outer Diameter:
40+0-0.25mm
Inner Dia: 20.4
+0.21mm,
Thickness: 1 +0.03-
0.09mm

73209090

2 Nos.

Components

0%

NIL

NIL

NIL

Aluminium End
Fittings

Material: ALMGSI1
F30 3.2315,
Diameter:
44.4+0_0.2mm,
Heigth:
32.8mm/34.8mm

76090000

2 Nos.

Components

0%

NIL

NIL

NIL

Spacer Cup (Washer)

Diameter:
41.66+0.05mm,
Thickness: 1.83mm
Material: AL 99.5 F8

76161000

2 Nos.

Components

0%

NIL

NIL

NIL

Heat Sink

ulidameters
40.75+0.15mm,
Thickness:
14+0.1mm,
Material:

Alluminium or 6063-
T6

84859000

1 Nos.

Components

0%

NIL

NIL

NIL

Polyband (Insulation
Tape)

Core Dia: 76,
Thickness: 0.025
mm

39191000

3 Grams.

Raw Materials

20%

NIL

NIL

Nylonband (
Insulation Tape)

Width- 20 mm
(.Olre 1a: /6,
Thickness: 0.025

mm
Width: 20 mm

39191000

2 Grams.

Raw Materials

20%

NIL

NIL

NIL

Preperg-916G ( Fibre
Glass Fabric)

Epoxy resin tape

0.102 Mtrs.

Raw Materials

12%

NIL

NIL

NIL

10

H DA - Tape-M34(
Fibre Glass Fabric)

Polymeric tape,
width:0.25mm

39191000

2 Mtrs.

Raw Materials

12%

NIL

NIL

NIL

11

Metric Full Nut/hex
head screw (Nut)

Material: A2
Stainless Steel,
Diameter of Thread:
M 12, Thickness
max: 10 mm

12

Spring Washer (
Washer)

73182200

3 Nos.

Components

0%

NIL

NIL

AZ STAMIEss Steel,
M12, Inside Max
Dia: 12.6mm,
Outside Max Dia:
2imm

Thickness:
2.5%£0.15mm,
Width: 2.35 -

73209090

3 Nos.

Components

0%

NIL

NIL

13

Flat Washer (Washer)

AZﬁStam-ess Steel,
M12, Inside Max
Dia: 13.4mm,
Outside Max Dia:
24mm, Thickness:

76161000

2 Nos.

Components

0%

NIL

NIL

NIL

14

H DA - Spacer-Hex
Cap matric (Washer)

St o H Rerer
28.5mm, Inner
Diameter: 12.7mm,
Thickness: 1.95mm
Material: Stainless
Steel, Blank 1.4301

73182200

2 Nos.

Components

0%

NIL

NIL

NIL

15

Stud

Material: A2
Stainless Steel,
Threade: M12 x
1.75, Length: 75
mm

73181900

1 Nos.

Components

0%

Eor RAYCHEM R

PG

16

BBIT tube (Heat
Shrink Tube)

Description: BBIT -
100/40-A/U-4-
MS037

EVA polymeric tube

39173290

1 Mtr

Components

0%

NIL

NIL

w Auth

prised Sign

17

HVOT tube ( Heat
Shrink Tube)

Description: HVOT -
32/10-A/U-4-MS037
EVA polymeric tube

39173210

0.35 Mtrs.

Components

0%

NIL

NIL

NIL

18

RTV

Description: H DA -
RTV 5818 GE Silicon

32141000

6 Grams.

Raw Materials

20%

NIL

NIL

NIL

LTD.

7/
tory

PVT.
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19

Cap ( Stainless Steel
Cap)

H DA-Cap - Hex
Embossed, Outer
Diameter:
54.6£0.1mm, Inner
Diameter:
12+0.1mm,
Material: SS 204

73182200

1 Nos.

Components

0%

NIL NIL

NIL

20

Heat Shrink
Tube(ZCSM, MWIS)

Height Expanded
Min: 25, Height
free Recovered
Max: 10, Width Free
Recovered Max:
310

39173290

1 Nos.

Components

0%

NIL NIL

NIL

21

Mastic TYPE 466 (
Mastic Strip)

Length:
12.00£0.50mm,
Width:
0.79£0.12mm
Thickness:
0.040+0.011mm,
Material : Type 466-
2 M15364-
45(polymeric),

40051000

6 Nos.

Consumable

1%

NIL NIL

NIL

22

Line Lead ( Cable Lug
Copper / Cable Lug
Aluminium)

Length: 238mm,
Threade Type: M12,
Material : Ecu- F20

85369090

1 Nos.

Components

0%

NIL NIL

NIL

23

Aluminium Rod

Dia, 8mm,
Aluminium rod,

76042920

1 No

Components

0%

NIL NIL

NIL

24

Cable Cut length

Copper wire,
conductive cahle

85444910

1 No

Components

0%

NIL NIL

L\ NIL

3

For RAYCH

{EM RPG PVY. LTD.

Authorised Si

Y/
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Department of Industrial Policy & Promotion
(TSW)

NC Meeting dated 12/01/2016 -Case No. 500-A/R (M/s Jalan Wires Pvt. Ltd)(Advance
Authorization No. 0310791013 dated 13.11.2014)

Status quo may be maintained and firm may be informed as under:

1. As intimated by the firm vide their letter dated 04.03.2015, export item namely,
Enameled Aluminium Wire, contains 93 % Aluminum by weight i.e. 39060 Kgs. and
balance 7 % is the weight of Enameling/varnishing materials

1. Quantity of import item at Sl. No. 1 (Aluminium Rod 9.5 mm) has been allowed as
39451 Kgs. as 1.01 Kgs./Kg. of Aluminium content in the export product taking clue
from SION C-1.

Norms committee may take a view

- -

—

'v(u\l'(.

(S. K. Jain)
Development Officer
Norms Committee I1

DIPP No.12/2/2016-TSW/500-A/R dated 12/01/2016 /
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